
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

67, 8.7, 113, 126, 137, 181, 212, 266, 28, 

: 	 : 	 : 	 ;: 	 : 	 : 	 : 	 : 	 : 	 : 

348, 350, 351, 352, 353, 354, 355, 35, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
373, 3 80, 381, 38 386, 388, 390, 392, 393, 394, 
39, 400, 404,406, 413, 423, 444, 453, 488, 492, 
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Thursday, this the 6t1  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A2912013 

C.1-1..Ivlohamrned Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lak.shadweep-682 558 

T.P.Latheef 
S/o Atteka 
'I'hiruvthapura, Kiltan Island, 
Union Territory ol Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Applicants 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

7 
	

The Director of Panchayath 
Unioh Territory of Lakshadweep 
Kavarathi Island-682 555 

ia i rp e rson 
(Dweep) Panchayath 

Island, Union Territory of Lakshadweep-682 558 



The Exeëütive Officer 
Village (Dweep) Panchayath 
Kiltai Is1and Union Territory of Lakshadweep-6 	55,8: 

The Principal 
Govemrnen.tSenior Secondary School 
Kiltan Island 	 :. f 
Union Territory of Lakshadweep-682 558. 	 Responden 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

SeedikoyaM. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Uiion Territory of Lakshadweep-682 558. 

2. 	Maisha.T. 
S/Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
Upion Territory of Lakshadweep-682 558. 

AbdullaA.P, 
S/oKhalid 
Alimapura, Kiltan Island 
Union 1.erritory of Lakshadweep-682 558. 

Rai 
S/o. k  th Koy.a 
Puthi!yath&d?ila 111am, Kiltan Island 
Unon Triitory of L akshadweep-682 558 

S'd.Muhamrned Koya C.H. 
S/Q::M uthukpya 
Chathayath 1-louse, Kiltan Island 
Unton Territory of Lakshadweep-682 558. 

RafeekKhaiij -J.M. 
S/o, AbdulRehrnan 

• 	Aliyar Hou,Ki1tan Island 
leuitory ofi akshadweep-682 558 

N 	' 

By'dôcate Mi Shahu Steedharan) 

• 	•/ 	;•. 	 Versus 
- 

•- 
I 

Applicants 
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1 1 . 	IJinion 'Teiiitoiy of Lakshadweep repiesented by 
the Adimnistiatot, Kavaiathi Island-682 555 

2 	The iiectoi of Panchayath 
Union Teriitory of Lakshadweep 
KävâthiIsland-682 555 

3. 	The Chairperson 
Village (Dweep) Pan chayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

,f 	
¶1 

ffJ 

I • 
	 \ 

-A 

k' 	•-L/ 	I.-' 4• 	iI.h 

) 

• 	 ,/ 

tiinvironment Warden 
2utmerIt o'fEnviionment and Foiest, 

. slnd: akshadweep-682 558 

Chieison, Village (Dweep) Panchayath 
.n Island, Lakshadweep-682 558 

4. 	The Executive. Officer 
Village (Dweep) Panchayath 
Kiltar) Island 
Union Jrri .tpry of Lakshadweêp-682 558 

(By Adite: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3 	OA 87/2013 

I. 	Abdul Salarn P.P., age 43 
S/oSaidmuhammed 
Puthiyapura, Kiltan Island 
La 1< shadweep. 

2. 	Sd1Fan, age 33 
Sakuhãmrned 

.1' .1. 
Katib httai- Iouse KiltanIsland 

(By A.é: Mr.Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
iJi ion Territory of Lakshadweep 
Kvarathi -682 555 

2. 

d 

 Th Director, Department of Science & Technology 
alshad,\ep Administration, 

K.àathiJsland-682 555 

L i166ii Office' 

Respondents 

Applicants 

Respondents 
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S 
(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 

(Mr R Rarndas — R4) 

4. 	OA.ii3/2'O13 

Muthukoya T P 
SJO. Kidave Hap 
Thu uvathapui a, Kiltan, Lakshadweep 

SaRh  P.. 
S/ I:brahim i-laj i 
Paidaia, Kiltan, Lakshadweep 

Yaöob P.K. 
Sbo.Sübair.A. 
Punnakkad, Kiltan, Lakshadveep. 

AliMohammed 
S/o Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
S/b.Sayed Muhammed P.K. 
Arakkalpura, Kiltan, Lakshadweep. 

bdiiiaA. 
S,c Iidve T.P. 

1icbrKiltan, Lakshadweep. 

Muia'ivar 
s/b. Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

SatharC.H. 
S/o'Mohdniied P. 
Chadipura, Iijtan, Lakshadweep. 

13. ahem P 

o$lfJ V, 
d Kffian, Lakshadweep. 

10 ThoUeedPT 
S/a kunhi Hàji, Pallithithiyoda, 

Lakshadweep. 	 Applicants 

'•i• 
)Wcte: Ms.Daisy I Daniel) 

1  

Versus 



(. 	 5 

W 	
The Administrator 
UniOn Territory of Lakshadweep 
Kavarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Kllta:r-682 558 

3 	J he Ep1oyrnent Officei 
Kavatathi, Lakshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi— 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

Horticultural Assistant 
• 	. 	Vil1ae (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advocafe: Mr.S.Radhakrishnan-R ,3,4&5) 

O1262O13 

• 	 I. 	AsadullaK.C. 
/o Yousuff 

Khnnichetta, Kiltan Island 
UT of Lakshadweep-682 558 

Kunhi.M,. 
S/p Ambikoy 
Maiumrnel. i!tan Island 

FfL:ksIl,dweep-682 558 

}4aa'r1 
/ots4ohamrnd 

K6malamK11tan Island 
dt6Lakshdadweep-682 558 

Salbern P.P. 
S/oHathsa 
Piithenpura, Kiltan Island 

• 	 UT of Lakshdadweep-682 558 

aeekP.P. 
- 	' 	çhadan 

iathi.iira Kiltan Island 
•; 	

) 	
akshdadweep-682 558 

ilF 

\' 	 /1 
' 
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6. 	Kunhi ,K.P... 
Sb Pukoya 
Kattámpa11y Kiltan Island 
U. of Lakshdaiweep-682 558 

7 	Abdul Kasim P V 
Sb Muneei 
}ritàftivéli,Kiltan Island 
UT of Lakshdaweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory oiLakshadweep represented by 
tIie Administrator, Kavarathi Island-682 555 

tie [:ftctor ôfPanchayath 
Union Feiritory of Lakshadweep 
KávrathiIs1and-682 555 

The chairperson 
Vi1iage (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
\/illage (Dwcep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

5, 	The Evioniiet Warden 
Dpartmen ç)fEnvirOnrnent and Forest 
Zbhl.Oiflce, Kiltan Island 
Uhion Territory.of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI ,2,4 & 5) 

6. 	OA 137/2013 

1. 	Jalaludheen K.K. 
Sb Shaik Poovalap 
?opv.alap ouse, Kiltan Island, 
UT fLkady'eep-682 558. 

:ül [liH 

S 

10  
d,;1Ut.n island, 

w,--. Eâkhd.\'eep-682 558. 

.Ul.AM 
•T 

.-• 	,- 



	

•• 	IbratLillá T.K. 
SlçA1athed 
rhnka House, Kiltan Island, 
UT bi:.Lakshalwéep-682 558. 

AmeeraliA.P. 
SIQ Syed Mohammed 
ArakaJaira House, Kiltan Island, 
UT of Lakshdweep-682 558. 

ismàil T 
S/o YUSUI 

Tholiyoda House, Kiltan Island; 
UT ofLakshadweep-682 558. 

SyedMphammed Koya K.P. 
S/b Mohammed 
Kanj'ipura I-lOuse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Kas.iikoya C.H. 
So Muthukoya 
Ammipura I-louse, Kiltan Island, 
IJT' of Lakshdweep-682 558. 	 Applicants 

(By Adyocae: Mr,Shabu Sreedharan) 

41 	 v'ersus 

	

I. 	O'bib.n.erritbry of Lakshadweep represented by 
the A nihiti'ator, Kavarathi Island-682 555 

The [irectoi'ofPanchayath 
Union Territoy of Lakshadweep 
Kaarathi Isand-682 555 

The .çhii'peson 
VillgC çUv) Panchayath 
l.ittn. Jsànd,Wnion Territory of Lakshadweep-682 558 

The &tM!Officer 
Vil1 	(D*ee) Panchayath 
Kiltari Islnd,Jihion Territory of Lakshadweep-682 558 

7 The /ssistaht Engineer 
"5' 	

•' 	\Electrical Sub Division 
Island •''liltan 

Umon 	ciritory of Lakshadweep-682 558 	 Respondents 

, 

S.. 
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(By Advocate Mi SRadhalwshnan (R1,2,4 & 5) 

7 	OA 181/2013 

1. 	Sadakathulla A, age 38 
Sb Kunhi Ahammed 
Ajnad House, Kiltan Island 
La ks had WCC p 

2 	Niaiulla P T, age 26 
S/o Kuh 	. 
Pa1:iithithi yodaHouse,  Kiltan Island 
Lakshadweep . . 	 . 	 Applicants 

(By Advocate: Ms.aisy I. Daniel) 

Versus 

I. 	The Administrator 
Union Tern tory of Lakshadweep 
Kavarathi-682 555. 

2. 	The, Chairperson 
\(,i!lag.(Dweep) Panchayath 
Kiftai6:2 '558 

3 	 Pnchayat 
Qclinr of Panchayath 
Ka\'arathi-682 558. Respondents 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

8. 	O.ANo. 212/2013 

PP. Havvabi, W/o. Abdul Salarn 
Labourer, Agricultural Department, 
Agti l,sland,Rsiding at Pallipurarn House, 
Uioi'i 1iiitbr), of Lakshadweep, 

(yAdvocate Mi K Jaju Babu) 

\ Versus 

\The JDire'ctorlof Agriculture 

) 
On i 6,  n Territory of Lakshadweep 
Ka/aratti Island - 682 555. 

Applicant 



2. 	T.Adrninistrtor 
Union Trritor of Lakshadweep 
Kä'aratti Island - 682 555. 

(By Advocate Mi S Radhakrishnan) 

9 	0 A 266/2013 

SabirAli. K 
Kuriyathyocla House, 
Kiltan Island. 

C.E. Firoz. 
Chemmanarn Paul House 
Kaupeni Island. 

K.R. Cheriy'akoya 
Karuppathaura House, 
Kalpeni Is!ard. 

fV1.C.Jaffer, 
.Palckipura HOuse 

alp.eni Island. 

171absa. A 
Alikorrie House 
Kiltan Island. 

A.P. Naseema 
Aynapura H.ouse, 
Kavatl1i i.slnd. 

U t (By Aca:.Mr..K.B. Gangesh) 

W . 

Versus 

tihe AdninLtiator, 
dninisratiçi of the Union Territory 
fLakshadweèp, Kavarathi —682 555. 

2. 	The hirecto °i Services) 
Adiiinistratioii of the Union Territory 
of Lakshadwèp (Secretariat), 
Kavaratti 682 555. 

nvironrnent of Forests 
of Lakshadweep, 
555. 

Respondents 

Applicants 

Respondents 



10 

(By Advocate:. Mr. S. Radhakrishnan) 

10 0 A No 268/2013 

M NooruFArneen 
S/a K C Sayed Mohammed 
Mulayam House, Agatti Island 
Unio:iTeititöry,.Lakshadweep. 

B.M. M.nsoor, 
Sb. Late A.0 Mohammed Jalaluddin 
Bharkath Manzil 
Agati tsland, Union Territory 
La k s h adwee p. 

(By Aciyocate: Mr. Grashious Kuriakose) 

Versus 

I he Administiatot, 
Union Ieiutoiy of Lakshadweep, 
Kav.rathj - 682 555. 

	

2. 	The IDirector of Panchayath, 
reprtment o.f.Panchayath 
Kavaratti — 6$2 555. 

	

3 	Diiectoi of Science and Technology 
and 1 nvu9nrnenl, 
Union 1 ei ioi j' of Lakshadweep 
Kavaathi 682 555 

	

4 	Duect( 	 Employment) 
jKavaiathi —682555 

5. Special Offlcei 
Village (Dweep P.arichayat, Agatti) - 682 558 

(By Advocate Mr. S Radhakushnan) 

	

H. 	269/2013 

Aharnied Basheer.A:C., age 32 

1sland 

-. 	' :k 	. 	
c.•.. ,. ..\ 

CI\  

Kuriakôse) 

. 

Applicants 

Res pan dents 

Applicant 



Versus 

±hdministfator 
I]didi Térrito of Lakshadweep 
Kavraihi -682.555 

The Chairperson 
Yillag (Dweep) Panchayath 
Kiltan-682 558 

TheEmploymentOfflcer 
Kavärathi, Lakshadweep-682 555. 

Director of.Panchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan-682 558 

6. 	1lorticijltura1 Assistant 
\/illage (Dweep) Panchayat, 
Kiltan-682 558. 

(By d\ocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. 

	

	OA2'7'/2Oj3, 
•: 

.i .•,  
Harnee8ad,age2 ' 
D/o SajdMuhmrn 
Narnbi.h&i House, .1 1tan Island 
Lakshadwep 

(By Adocte: Mr.Grashious Kurikose, Sr.) 

Versus 

• I. 	Tk.Adinistor 
Laksha'eep, Kavarathi-682 555. 

bb 2. 
Depafhènt f Panchayath 

ij 	 1K aMthi68'2 555. 
• 	 i 

/".\,ütivOficer 
\'il'ag(Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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10 
4 	Chaiipeison 

.Village (Dweep) Panchayath, 
Kiltan-682 558 	 Respondents 

(By Advocate Mr S Iadhakrishnan - R1-3) 

13 	0A281/2013 

laha P 
/oSáyid V.K. 

Vail o iñkad iyo'd'u 
Kiltan Island, Lakshadweep 

Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 Applicants 

(By Advoa.te: Mr.Crashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1. 	TI he Administiator 
UF of Lakshadweep, Kavarathi-682 555 

2 	Directoi 
Scince & Technology 
chtlat-682556 

Djicto.r of Panchayath 
Rui al Development Depat trnent of Panchayath 
Chetlal-682 56 

4 	Chaipersn 
Village (Dweep) Panchayath 
Chetlat-62 556 

5 	Addl Sub Divisional Officei 
Chetlat-682 556. 

6. 	' Jtinior Scientific Officer 
Chetlat-682 55. 

7 	Accounts Officet 
Sect dat tat, Kavat athi-682 555 

at zz Mr SRadhakiishnan-R1-3 & 5-7) 

T 	i'ANo 299/2013 

L : 

	

I 	 ) 	1 	s • 	 / 	. / 

	

\•. 	 / 	H 

	

>• 	. 
:T-r :r51't..- 

Respondents 
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I. 	A.K. Sajeed 
Akkàra I-Tous 
K'4lpi Islançl 

2. 	P.I-Jeei; 
Podyem House 

r 
	

Kalpeni Island. 

3: 	A.T. Ahadabi 
Athanam Thotam House 
Kalpeni Island. 

• 	4. 	P.P. Sulaikha 
Puthiya Pandarari House 
Kalpeni Island. 

• 5. 	C.P, Nooijehar 
Chemmanam Palli House 
Ka1ehi Island. 

6 	AK. Bcebi 
Arakka1ai House 
Ka!ieni Island. 

7. 	M.P, Mohammed 
MulIipôra House 
lalpni Islaid. 	 Applicants 

(By Advoct \4i K B Gangesh) 

Versus 

I. 	tfArnitator, 
Açlministrati'oii of the Union Territory 

fLakshadweep, Kavarathi —682 555. 

The Director; (Services) 
• 	Adrhinistratiop of the Union Territory 

o I Lakshad'p, (Secretariat), 
Kavarat.ti - 	555. 

bt.iintofAgriculture 

/ 
t. 	-, 

j 	4d:o 
I - 

:1 

/ 

11 .IiIt913' or Laksflauweep, 
rathi - 682 555 

sented by its Diiector. 	 Respondents 

te Mi S Radhakrishnan) 
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. 
15. 0A300/2013 

B.Koya, age 42, 
S/o B ammad, B i lutheth House 
Aidrott Island. 

B.Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K,Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Androti. Island. 

P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P,Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasirn, age 44, 
'S/o Koya Kidave, Chettathada House, 
Andron Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Naliakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andron Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavarani Island. 

I I 	P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andron Island. 

/nal, age 48,. 
ada, Al iyathai a House, 

iot Island. 

* 	/4 	

* / 
' 	 I 



. 
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13. A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

14, L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

 C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

 K.Subaida, age 39 years 
Dbo Kidave, Kunnashada, 
Andrott Island. 

 A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

 T.B.Moharnmed 1-lussain, age 37, 
S/o Kosamrna C.P., Thacherry Biyyada, 
Andrott Island. 

 P.N.l-Iakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/b Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya. T.P. 
IKol ikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K. P, Moosathada, 
Androit Island. 

KC.Mohammed Hussain, age 39, 
S/ol.Sayeed Ismail, Kannichetta, 
Andrott Island. 

,z 3TrW 
IS r, 

tQ- 

....."- 	-n). 

* 

P.I-1amza, age 34, 
p\akidave M.P., Pandathpura 
*jktt Island. 

C 
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25, 	M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andron Island. 

P,P.Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andron Island. 

P.M.Thajurinssabi, age 39,' 
Dbo Majeed, Puthiya Manzil, 
Andron Island, 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

1-i.K.1-lussain, age 35, 
S/o Pookunhi, l-Ialookakkada House, 
Andrott Island. 

M .P.Mohamned Rafeek, age, 31, 
S/o Koyamma, Kunnamkalarn 1-louse, 
Androti Island, 

K.Moharnmed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kacliyammada House, Andrott Island. 

K.Mohammed Basheer,'age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Andron Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andron Island. 

Aisheed Khan, age 39, 
Sb Sayeed Ismail, Aliyathaia House, 
Andiou Island 

K.Abdul Salarn, age 33, 
Sto 'Muthukoya, Kannathimmada House, 
Andron Island. 

•': 
36 ,1(i Anwar Hussain,age 31 

" 

	

	Kya V , Keiakkada House, 
Auidfott Island 

I 
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37. P.Mohammed Rafee, age 25, 
S/a Mullakoya, Pachanal House, 
Andrott Island. 

3$. T.M.Mohammed AliyuI Akbar, age 32, 
S/o l3asheer, Kakachiyapura F-1oue, 
Ancirott Island. 

Basheer Karakunne!, age 41, 
S/a Sayeed Mohammed AC., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/a Seeth i, Bappathiyada House, 
Andiott Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
AndroU Island. 

M.M.Sayeed 1-lussain, age 27, 
S/a Sayeed Koya, Moosankakkada House, 
Andrott island. 

M.C.Rammedathbi, age 37, 
D/oY.ousaf, Mylachetta House, 
AndrOtt Island. 

Doulathabi, age 33, 
1)/a Kidave, Lavanakkal House, 
Andrott Island. 

Guhar.Madeena.Beegurn, age 37, 
D/o iVlohammed B, Al iyathara House, 
AncIrOn Island, 

46 	K 1 Pookunhi Koya, age 36, 
S/.O''coob, Kol ikkatt House, 
AhdroU Island. 

47. I.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada 1-louse, 
Andrott island. App! learns 

Mr.K.B.Gangesh) 

A4 

Versus 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàd weep, Kavarath I.. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal i-\meen 
S/o Pookoya N 
Achammada I-louse, Androth. 

Mohammed Shamsheer M.K. 
S/0.13thesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Allyathara 1-louse, Androth, 

j . 

	

S. 	Nouhakhan M.K. 
S/oied Koya 
1\4ayamkakkada I-louse, Andioth 

	

9 	Mhmmed Kasim P P 
S/o 

1
Kidave, Palathupia 1-louse, Andioth 

10. 	Abdt Ak bar 
S/0 Suball ,  
Pançithh Puthiya Pura I-louse, Androth 

11 	. 4ujeeb kahman 
Sb 	Ibrahim 

: \tiyathara 1-louse, Ancroth 

- 	 ' 	 12 Si2 	IKI 	I 
o Kasim Koya 

: 
j1inathi I-louse, Androth 

I 	J 

Ix 



IL,sJ 

Mohammed Hassan 
S/oJ(unhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thecheri House, Androth 

Muhammed Rail 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassirn 
S/o Koya 
Shaikkinte Veedu 1-louse, Androth 

P.P.Koyamrna 
Sb P.K.Kidave 
I1athupura House, Androth 

Muharrimed Khaleel 
S/o A5du11a 
Al iyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrth. 	 Respondents 

(By AdvoQate 	Mr S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 



L1 	- 
jj 

16. 	0A301/2013 	. . . 

Anakoya T.V, ae 44. 	. 
S/6 Koya Thankgal: T, 
Thailâth Va1i'akkattu 
Andrbth Isla n d. 

Sayecd Koya,.aë 43 
8.0 KQya'IKidave,Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnmada House 
Androth. Island. 	. 

. You.saf,.age6O 
S/a Ahammed, Kandalath House, 
Androth Island. 

. MjedLRehinan, age 35 	: 

S/op  Koya, Kai- chetta House, 	. . 
4Andioth Island 

Abdii! Nasar,ae 38 
S/a Nalla Koya Kunnashada House, 
Androth Islahd. 

Mohaiiméd t3asheer, age 37 
S/o Yacoob, liyathara House, 
Aidroth  

Sihabüdiiage3s 
S/a SaXee Kpya, Pandath Puthiyapura House 
Anclroth Island' 

Pookda, age 
Sb Koyarnrna, vIayampokada I-louse, . . 
Andrhth Js1an 	 .. 

NoTalage 43 
S/o.Koyarrima Kpya, Thacheri House, 
Androth Islai. 

	

\NiSf,t 	
-) -7 	 . •'i•4, age 	. 	. . / 	

Thácheri Moosathada House, 

	

' tt 	)t4p 	 di.  

••)\ 	 /J /i 



21 

12. Hassan, age3O 
/91a1udhecn, (adiyammada House 
dtI 	1sd. 

13 Mohammed Rfek, age 41 
S/bAysiiomniábi, Bilutheth House, 
Aniróth Island. 

 Jalal,age37 
Sb 	Kunniseedhi, Palathupura House, 
Androth Island, 

 Farook,age49 0 

• 0011, Pochalam House, 
Añdroth Island. 

• 	 16. Ab,dul Hassan, age 51 
/p AbdiJ. içhader, Karachetta House, 

Androth J,iard. 

 Koyage48 
Sb Sayed Mohammed, Thacheri Moosathada House, 

• AndiOthIslànd. 

 I3ashecr, age 47 
/oKiddve, Moodarnpura House, 

• Androth.Islaid. 	
0' 

 
Muliammed Hssain, age 42 
Sb 	1-1mep1,Azhikakeni Pura House, 
Andioth iIand 

H 	20. ába,age39 
I. 	

• 
SboNI1aKoiy,0Kunnashada House 

• 

• 

	

21. 

Androth ls1ai'd. 	• 

1Ioharnmed Liyaudden, age 33 
Sb. Sayced Iylharrrmed, Neelathupura I-louse 
iidroth Island. 

22. Ita1eoae4.,i 
S/ 	Saec1vJQhammed, Kunhali 1-louse, 

0 	 $0 	 J t 

drbth;Is and. 

ShaEul 	âme, ae 33 
.SJo00KidavePodaikakkada House 

7 
 • -. • • . 00 0 

// Andi oth Island 

24;j Rãiad 13eebi age 46 
(0' 	 ''' •0 

\ 	
, 0 

•.•_-• 

// 

0 

0 



' S  

So S iddeequj Puthiyanalakam House, 
Andioth Island' 

25 Indcen, age 60 
Sb Ahammed, Kandalath House, 

• Ahdroth IJarid. 

 Mohimtied S1.em, ag;.42 
S/o Sayeed Mohammed,4 Kunnashada House, 
Androfh Island. 

 Gfoor,age4t 	1 

S/o Thangu Koya, Pentamveli House, 
Adroh Is1a11d.. 

28: Siddeeque,'age43 
Sb 	j(idave, Modiyothada I-louse, 
Androth Island. 

29. Shanavas', agd 33 
Sb 	JKunhi Ioya, Pochalam House, 
A,ndroth Island., 

30 Pookunhi, age SOn 
Sb 	Kidave, Aliyathara House, 
Andioth Island 

31 Kaleel 4 ge39 
S/a Buhari Asanakar House 
Andioth Islahd 

32. Ti'lyas,"age 36 
b6..:Ha 1T1 za KdYa, Aliyathara House, 

Andoth.IslaiL 

33 Mohammed lsheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andiot 	Island 

34 M oh aned 	age 33 
S/oSaycci Iiçai1, Aliyathaia House, 

NST, 11  'Andi oth Island 

46 
apul a I-louse, 

141,0411 Isld 

. 



II 

42 

43. 

45. 

OIMNISt, 
/ 
* 3•1( 	- 
c / 
.;i 
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36 
	

Iviohamined Sàleern; age 33 
Sb Koyamma, Kannipura I-louse, 
Andioth Island 

37 
	

Sham suddeen, age 33 
S/oAbdil Kade, Blichetta House, 
Anth'<th Ilrid •.. 

Kunhiscethi, age 47 
Sb Aboo Sala, Lavanakkal 1-louse, 
And:ioth.Islan..H 

39 
	acoob, age 45 

S/o Sanddeen. Kunnashada House, 
Androth lslard. 

Abdul Jabbar, age 38 
Sb Sayced Mohammed, Kannichetta House, 
Androth Island. 

Jamal, age 41 
Sb. ,Saye.d Bukari, Bidumkattu Bilutheth House, 
Andiotb Fsland. 

Subaçia, age 
D(o ,Saye BiJkari, Thacheri Biyyada, 

hi1. 

cajina 1euin, age 29 
D/oNalIakoy, Lavanakkal House, 
Androth Island. 

Shhajas Ieern, age 28 
1)/,Q 	 Lavanakkal House, 
Andi6ti3 11a11d. 

'alrhn ge 32 
Sb9 PO;OklJnhl, Rahmath Villa, 
Andioth Islard 

imüddeeh.P.T, age 33 
House, 

drbth iiand. 	. 
S . 

42 
Pandaram House,. 

*Afroth Island., 



S Hassan, age 39 
S/a Sayeed 'Bukari, Matharapura I-louse, 
Androth Island, 

Mohanmed S1eern,ge 38 
S .10 Ydusal, Thailath 1-louse, 
Androth Island. 

Mohaiiirn'èdM.usthafa, age 36 
Sb Popkoya,Néganmaa House, 
Androth Island. 

1  Koyä, age 36 
Sio Attakoya., Mathil House, 
Andioth Is land. 

 Kamilage41 
Sb 	Muthu Koya, Palathupura 1-louse, 
Androth Island. 

 Ait ae30 
S/o S'c th i  Koa, Lavanal<kal House, 
Andrh Island. 

 Sdkariya, ag 	2 

S/O Muthukoya, Bilutheth House, 
Androth Island. 

 S1ih. age 37., 
S/6 lunikoyAynarnada 1-louse, 
Aidroth Island. 

 ahmthIla 'age 39 
Sb 6 Sideq4,eBiIutheth House, 
Androh1slançL 

 M.61,i 	id J1arn Naser., age 40 
Sb 	•Siyeed,Mhamrned, Palliyet House, 
Androth Isfahd, 

 Sayced Mohammed, age 42 
•--"--.. S/a Kasimi,.Achadapurakattu House •' - 

: .Androth Island. 
. - 

• 	/ 	 ' 	E- 

59 \ 	Ajiv ai Husain, age 29 
/oPo<oya,Kunnashada House 

oth Islan 
- lI 



Mujeeb.Rehman,age37 
S/oSayeec Buliari, Karakunnel House 
Androth Island.. 

Noufe! K, age 33 
/o1'Jattaya Koya, Cheriyadarn 1-louse 

Andbt1 l!and. 

1.mdge45 
S/6 <oarnma Karakkada I-louse 
Androth Islnd. 

Shamsu Shumobs, age 34 
Sb Cheriyakoya M., Pentamvilapura I-louse 
Androth I1and. 

MbbammdAb'dui Naser, age 308 
bo, Ja:fe1 LKottiathattu I-louse 

AiroihIjd 

68 	ohainidthahul1a, age 33 
S/(oyarâ1koya, Nallal House 
Andi'oth Isl.id. 

.69. 	Irathu!lahe'3Q 
Sb.o: Kunhisehi, Perumpal Ii 1-louse 
Androth Islahd. 

70. 	Riyas.agc29 
P:S;., Pentambelipura 1-louse 

Island 
7 	\ 	I ' 	I 	thsai'jag 3 J 

-•' 	S/b i)P:.P.:paJ1dathuLavenakkanHouse 

. 	 . 



. 

72 	Rahmat, age 42 
S. /OdPookutty M , Mathil I-louse 
And oth Island 

73 	Mohammed Hassan, age 37i. 
S/a Sayeedi. Mohammed, Achammada House 
Andi oth Island 

Sh a m s denage  32. 
S/ôMuthuóya K., NeIlai House 
A ii dro t h 'I s là nd. 

Mohammed Nseer, age 28 
S/.Q.Muhai mcd, Pentamvel ipura 1-louse 
Androth lsland. 

76, Raulath Beegum, age 29 
S/o Thangakôya, Arathupura I-louse 
Androth Island. 

77. 	Fathahudden, age 38 
Sb Kidav UK.., Makket House 
Andioth Island 

78 	Badi] Mdn, age 32 
Sb tbdul Khadei, Moodampuia House 
Andioth Island 

79 Mohammed Mstafa, age 33 
S/p Ahai 1.iya,  Jabalpura House 
Aidrotli Jslar.d. 

80 	Mohammqd Iasim, age 47 
S /6 Kidavc 1 VK , Makket house 
Andi oth IsIal?d 

81 	40; 11,1aj11-f11c;  Aboosalih, age 40 
Sb SayeedMdhammed, Bilutheth House 
Andioth Islat-id 

R 	Kunhiseethi, 	e 47 
S/o Yousal, Methat apui akatte House 

--' 'çAñdioh Island 

amsa Koya, age 42 

J /o )hmmed Makkett 1-louse 
1 .AIltoth Islard ............................ 

'-._T, 	' 	 ' 	. 	..... 	...... 
, 

- 

-I- 
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Attakoya, age 49 
S/a Yacoob, A1iyathara House 
Aidroth Island 

1ha1e1: ;  age 49 
Sb àeed CIerikkai Püthiyapura House 
AndrothIs1and. 

iathahu1l,age 34 
Sb Sayeed Mohammed, Palliyett I-louse 
Androth Island. 

Basheer, age •55 
Thacheri Maathara 
Androth Island. 

Mohanmed Farook, age 33 
So Nal lakoya .L., Thai'ampall i .Makket House 
Aridroth [sIand 

Abdo1iha31 
S/p Sl3aik J(a'a, Moosakada House 
Ad'6 h:I 1 and. 

Salebm,ae 31 
S/o Seehi,. Krakunnel House 
Androth tlarid. 

Mohammea.Kasirn, age 33 
S/oSayed Mohammed P.C., Pathada House 

ai Aidofti IslcL 

H 
, age 44 

St Ki'FLavanakkal House 
Jidro1'i Is!a;ild. 

Moh 	iied.Jissain, age 41 
S/a Sa)eed Imai'l, Kandalath House 
AndrothIs!an1. 

s Sabir Khan, age 3 
Koyaiiinkoya, "Thattarnpokkada I-louse" 

. 	\ 1clroth 1slaid. 

.i 	I 
95,) ' 	IJ.ss ,ag.43 

JLo S{yed Bukan, Podarnkakkada House 
\'\ ai  * Aid 	Id. 

8EC 	 --, 



96 

97 

98 

A1\bal C age 33 
S 46. Attakoyci K Edayakkal House 
Andiotb 'IsIaid 

IF 	 I 

i\bdul Vahab, age 33 
Sb f'hangakoya P , Kunchali House 
Andioth Island 

Mohammed Musthafayage 42 
Eda'akka1 Hoi:se 
Androth Island. 

Navas, age 25 
Sb F1ussaiTh.ahira Manzil 
Añdroth Island; 

wil Shanavas, age  33 
Sb Shai afudeen, Mathil House 
Andioth Island 

I'll 
	

Ilias.$ail,' age, 3 13. 
$/oSecthiM, javanaka1 House 
AndrQth Ilahd. 

102. Mob med Basheer, age 42 
S/o YousaC Nellal 1-louse 
Andi oth Island 

103 Shamudbei idge 36 
Ia11a Koya, Kunnashada 1-louse 

Anci oth Island 

ME Zàiiuli\bid, age 26 
Sb Kidave K, Pallial I-louse 
Andoih Is1aid. 

99 

. 

M.uthu Koya, age 39 
S/o •h"unhi,see3bi, Makkette 
Andi oth Island 

IyIohaiimed Mukhbeel, age 30 
S/p Koyan rnakoya, Kerakkada House 
\ndIOth 1sIn c. 

S.  hamuudei4, ge 27 
5/0 Koya Kidave M P , Pandathuputa 1-louse 
Androth Is1aiid. 

105. 

,- 

' 
A .A 

I 
	

Ic 

e\ 	 I 
* 



	

(. 	 .. 	 .. 	 : .. • 
108 Lh1habiridheeh; age 27 

S/jo Muthu Ko'a, Pandathupura House 
4'.ndioth Island 

109. Ubadu11a, age 29 
Sb Sathai, Kanrnputa House 
Adroth Lsland. 

110 Jalal a9c49 
S/.o Yousa! P , Moodampuia House 
Andioth Island 

111. Kidav.ü, age. 551 

	

• 	. S/o IndeènM.,Biniyaminada House 
AndrthIs1arid 

112 Kidavu,age59 
Sto.1ijab., M&dc?t I-louse 
Andioth Island 

113. Mohammed Sálahudheen, age 26 
S/o..JKy 	Kandeth House 
indbt1iIs,1anid. . 

114 MohamedShakeer, age 22 
Sb Kunhi seethi, Makket House 
Andoth Island 

115 	
.

MoammedA1thaf, age 24 
Sb Jamal, Mayompokkada House 
Aiid;jbth Jsiarid.:, 

116. Abdi!Gáfooage28 
S/o Na11akpyaT,  Bappathiyoda House 
Andoth Island.: 

117 Mohammed Yathiya Khan, age 23 
S/o Bs1e1  K, Mathil House 
Andioth I!and 

8 NRa Kbya, age 39 
C , 

• 	....... 
I 

. 	 fl9 ))A"nikoya, age 35 
Ahmed, 1onnikam House 
ioth Island 

 
1T' 
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Mohammed Aboo Saiih, age 37. 
Sb Musthafa,. Amrnelam House, 
Androth Island.. 

Koya, age 37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island; 

 Mohammed Rafeek C.P., age 38 
Sto Sayeed, çherikkal Puthiyapuram 

ndroth Island. 

 Mp 	iiied Rafek, age 40 
Sb 	.1J1ka, Bil,utheth House, 
Androth lslanà. 

 Mukbeel , age 28 
Sbo Majeed I ., Perumpalli House, 
Andoth Island. 

 Rasheed Khan, a g e 33 
S/p Kid.ve A., Biyyadachetta House, 
Adqth Island. 

 Mqhatimed 	rook, age 31 
S/o 	 House, 

dioth Island. 

 R8hmathullah,age31 
S/Q Koyarnn-K.P., Bappathiyoda House, 

? Androth Island. 
.. \ 

1L31':M.ohaI±1mcd Kasim, age 30 
S/o ;N4I1akQya Iennashada House, 

) Anroth 1slaL 



/ 	132 Mohammed Fazal, age 38 	 - 
Sb J<idave M.P., Kandalath House, 
Androth Iland. 

133 Mohammed  Ab1 	pr T M , age 38 
Sb 'Jflakoya, fharan $11y  Makket House, 
Andrath Island 

Janiaage 57 	 'S  
S/O'Kidave, Poovadakkattu House, 
Androh Island. 

Mohammed Saleem, age 31 
S!° Hässan Kunni, Keyiyoda House, 
Androth Island. 

• 	136. Koyamina,ae'47 
Sb Aboo Saleh, Kavaichetta House, 

• 	Andoth Islandi 

daihulfa,age38 
SboK'oyamma, Karachetta House, 
Anàoth 1land. 

ulAzeez Khan, age 41 Abd  
S/oMohamned, Birayammada House, 
And'ioth Island. 

8haiuddàeer,age32 
S/p ,Seqie M t., :Pazhayakamkattu House, 

• 	Androth Islahd. 	'I  
, 

140 	s}e 	j1a11, age 33 
Arnrnelam House, 

W. 

1 	, 

141. Na1fko'a,ae50 
S/qAha1T1edP.O., Matharapura House, 
40t Iiand', 

,.-442 1-1anza Ko)a,age 43 
idav ftA 1 iyathara House, 

/ ,> 	droth I 1 and. 
• 	 I 

	

1J43. 	In1e 1ssin ;  age 28 
J i1a41J.,Ainme1am House, 
 -, r)rçqb s . ap  5' 	

S•'• 	
/• 	 •. 	 • 	' ti. 	•'' 	I 	

. 	, 	• - 

• 	 - 	 ' 	 - 	 . 	
: : 



. 

144 Sayeed IsmaiLage 58 
S/a Adu11a P P, Pudarnkakk.ada House, 
Andioth Island 

C I  

145 A miath Khan, ge 28 
S/a Buniyarnin, Ammelam House, 
Andioth Island 

Mbhamrned 1qb1,.age18 
S/a Nal lakoy, ierurnpally House, 
Androth Island, 

Pookunni, age,56 
S/a Yousafl-Iaji, Bappathiyoda House, 
Andi:bth : Islaid.j 

148 Mohamndd tasheer, age 38 
/o Kiclave A , Mayarnpokkada House, 

Androth Ihd. 

149. tliakoyà,agë.36 
S/o (unnikpya P., Thacheri House, 
Androth 1sand.: 

150 Naseemudheei K S. P , age 28 
/o Abdul Khadei T , Karachetta Sarommapura House, 

Andioth Island 

151 Abd61Kaioon, age 41 
S/ S4yeed I3uhaii M , Kunchali House, 
'\ndioth Island 

152 Liyabiahman, age 31 
S/a Kunnikoya M P , Chekummada House, 
Andrbth T1aM.. 

153. Kuihihi, 	e 4.6 
5/0 1Kader,Pcn1pal 1 i 1-louse, 
Andioth Island 

154 Pathurnmai, ge 52 
Kr,1ikkttii Naduvi Ikam House. 

---------------------------------------------- ------- - - 	 - - - 

,' 1 .,'$ndi oh klan 1d 
--N:\ 

- 

1-1ama Kbya, Aliyathara I-louse, 
i /A9/diath 1s1ad 

H. 
' 'i' ••  



fe 
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• 	156 	cehi,ae60 
Sb Assair)a1,Pachana1 House, 
Andioth Islard 

157 Sadakkathul]a, age 
Sb 1uhai i V K, Chettapokade House, 
Andioth Island 

F 

.................... 1 58 13asheei, age 40 
Sb Sayecd 1K , I'unrirashada House, 
Ahdrqth Isjand. 

159, Mohammed Krihiage.25 
S/P.SayeedMoiamrned Karakunnel House, 
J\ndroth Island. 

160 Snaj,age47 
S/olKidave 1K., Kunnumpura House, 
Androth Island.; 

161. 	ohanmed Rafl,age3l 
Sb. Hamza Koya 1K., Pathummapura House, 

• 	. 	Ahdroth Ind.. 

162 LainuI Ad, age 26 
S/o N11aoya k C ,Palliyat House, 
Andioth Jsland 

163 Abdliabhai, age 35 
S/o [Kunni Seethi, Makkett House, 
Andoh 1slàid, 

164. 	aje.d. Mohained, age 54 
S/o Kidavu, Poovadakkattu House, 
Andioth 1Slifld 

165..Attabi, age 7 
D/Q 'Oucf 1K P , Thacheri House, 
/ndiplh JsIi.pd 

166 	13a11c 	a3 
j)/o JKoyammakoya P , Thacheri House, ...... 

: 

..!iAldroth Is]and. 
N 	\ 

1 67,Takdob, agc 40 
'Kidavu K, Ammelarn House, 

ndt 1ot11 Island 



 Mohammed Rafee, age 42 
Sb 	Koyarfmaky, Mayarnpokkada House, 
Androth 1s1aiid. 

 Mullakoya,age47 
Sb 	Majeed K., Lavariakkal House, 
Androth 1s1apd. 

,.. 

 PookunhLag 46 	
r 

Sb 	Kidave P.. Amm'61arii House, 
Androth Island. 

 Mohammed Kasim, age 46 
S/0 Yousaf, Bppathiyoda House, 
Androth Island. 

 Kadceja,age5l 
Dbo Kidave K., Thacheri House, 
Aii-ldroth Island. 

 Mullabi,age4 
I/o 1idae 	Palathupura House, 
Androth 1ld. 

174 ManiooiAli /yeed pp  ,age 25 
S/o .M.P. 1tehl lah, Purthikkatt Puthiyapuram, 
AndrotI1s1apd. 

175, Ali Akbar K.ae 25 
Sb 	Cheriyakoa, Kannathi mada, 
Androth lslatid 

176. ohammdajeem, age 33 
Sb 	Shai koya Kunhal I House, 
A00'903 Is1rd 

Advbcatc 	BGangesh) rk (By 

Versus 

1. The Adniinisrtor 
Adm in istratioi of the UJ of Lakshadweep 
Kavaraiiii 6 	55.5 

Dcparmeit o4griculture 
,itakha*èep, Kavarathi 682 555 

ntd by 	Director. 
.,.. 

3. . 

I•.•(i 	 •. 	 II 

: 

I. 

I 

Applicants 
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Depaitment of J?anchayats 
içiJmn1stia66n pf the UT of Lakshadweep 
ka'ai à182 555 

4 	Vi!lae DWe) Parichayat 
indi othIs1.nd 1 epi eselited by its 
Executive Officer 

(By 

Respondents 

OA 302/2013 

Jafter, age 35 
S/. o.  Babuj.an, Papnethechetta I-louse 
Aniini island. 

Fat ooqu,e age '33 ,  

S1,6 Khaciei, Kulandarn House 
/niinilsIand 

Abdulid Koya, age 50 
Sb Atttko,ya, Malika I-louse 
Amini..Slaiid. 

Nallakoya, age 40 
S/o Abdull.,Roya., ?uthoya Kanniyarn House 
Aniini Island 

AJ Mhpmnd, age 47. 
ii• 

Sb jVIolnarnmed, Kombam House 
niipi is1apd, 

Saiaudhei, age 36 
/,o Kidave, (otcchetta House 

Amini Island 

JbbiP.0 ge 36 
Sb; Cheriy:a Koya, Purakkachetta House 
Aiiiini Island. 

f àe.3 6 
ljyacli.adachatta F-louse 

Mampurarn I-louse 

17. 

2. 

3 

21 

5 

6. 

':4 

Applicants 



• 	 :. 

• 	Versus 

The Administrator 
Administration of the .f of Lakshadweep 
Kavarathi-682 555.. 

DirectOr of ianchayats 
Depattrnnt p Panchayas 
Admi,nitration of the UT of Lakshadweep 
Kavai'athi -682555. 

District Panchayat 
Amini represented by its 
Ex ecu I v e Officer. 

\/iHagc.(Dweep) Panchayat 
Amini Island represented by its 
Lxecutive Officer. 

(By Advocate Mi S Radhaki ishnan/M/s Shei iff Associates) 

18 	0A30312013 

Abo6bad,,' er P , age 41 
tQKU1hikuflhi.,:Pa1laiTi House 

Kavarahi Island:. 

Rend en ts 

. 

Musthafa B.K., age 45 
/o Saycçd,BIkaka.da House 

1avarath.i Isla.. 

age 34 
Sb 	 House 
Kavarahi fsI;afld. 

Abdul NárP age 43 
S/p Chcr.iyakoya, 	Aynipura 1-louse 
I<a'arathi Island. 

Yacoob K.P., age 41 
/o Kidave U.P., Kuttipapepura I-louse 

Kavarathi Island. 

l,ik'pyK, 	3 I 
•oJ3ah P. k1iyani House 

1' 
1 \'arathi. IslaiU. 

: 

- 

\ 
_ 

••: 	 i • 
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MujeebRehmàiiU.P., age 34 
Sb Alikoy'a C K, Uthampokakada House 
KavaiatFt Island 

1- 

lhangakoya V P n age 43 
St.Uifa Vdkki 1'abüHouse 
Kavaialhi Island 

Mujeb. Rdhftian 13' age 30 
Sb I hangako'a, Birekal House 
Kavarathi Islaiid.. 

Sajiha P.,.age 32 
D/o AliAradam, Poovinoda 1-louse 
Kavaraihi Island. 

Basheei P 1, age 44 
$b Mohammed Pallipura, Puthiya 111am House 
K.à'atbi: islajid;' 

AbdulRa leek K, age 44 
S/o.AhmedIattirnmada, Kadapurathaba 1-louse 
Kavarathi Island 

SIeem 	34. 
Sb Mohammed C P , Athampapepura House 
Kavai ahi Island 

Mohammed r-lussain P A , age 29 
Sbo Kla1id  I-Iaji K P , Puthiya Alikom I-louse 
Kavaiathi Island 

ShajhanT K 4ge 35 
Sb1-Jamz fh inikad House 
1Kvai athi Isl4nd 

Anwai A P , ag 39 
Sbo. Muhu. Ay.npura 
Kavaiathi Island 

Baheei S. , ag5 
Sb I laijizath A I , Safiyabiyoda 
1(avaradii island 

,-'lv'i 	rTTSN 

(. 

I 	
, ; 

,H44eEC 

• 
[ii 

10 

12 

13 

15. 

iri 

17 



• 	
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19 Hamzath, age 27 
S/o Unan I-Iji,Aynepuia 
Kvaathi I1and 

20 fVlujecb Rehman, ag 	38 
S/O Ilamzath A I, Safiyabiyoda 
Kavarathi ts1añd 

 Manikfan K.P.,age 30 
S/o Abdulla A,'k uttitappura 
Agati kiand. 	.. 

 FIiday.athua S.M., age 36 
S/q.amzath, B.K., Spbaida Manzil 
Kavaiathi Island 

23 )\nsiPP,age31 
S/a Chciiya Koya K P , Pakichipuia 
Kàvärathi rs!ah.d. 

 Suliman K.P., age 38 
S/a Kidav 	UP.., Kuttipappepura 
Kavaratlii Island. 

 YàcOob;C.P'.; age 40 
Sbo 	ois 	P., Puleeriakeel House 
lKavaiathi lsInd 

26 N1L1jl"8 	P , age 34 
SbZakaiiah 	Kochipura I-louse 
Kavaiathi Island 

27 Saleem V 	ae 39 , 

S/a Harnzdth Vloda House 
Kaviathi Island 

28. Aualoya13,:ag4l 
$/a Ahoobackei M I, Biiekal House 
Kavatathi Island 

29 Nausha 	V , age 30 
5/0 lKamiM C , Palliveedu House 
Kvai atli 	slani 

30 MQhamrnd Iqubal K K , age 31 
/o Içasrnt I V , Kunnamkalarn House 
(avaiathi Island 

S 



31 AshikA1i'CP,ge30 
W S/o Au K, Cheidipapada House 

Kavciathi Island 

32 Mohammed Rafi P , age 38 
S/o Chciiya Koya Pallicham, Pulipinnakad 
Ka\'aiathi Island K. 

33 Pookoya P P , age 48 
Sb 	BabjanM ,Putiyaura House 
Kiltan'Islahd il I  

34 1-lu8sainali K P , age 33 
S,/o. Muhammed C , Kuttithayapura House 
Kavaiathi Island 

35. Stilaim.n M.,:àe 37 
/oHanzath M 	Maidanoda House 

1'avai athi Island 

36 Kaja 1-lussain C , age 37 
S/p Ahamnied Khan T.13 1,  Chungarn House 
Kavaiathi island 

I) 	
) 

37 N'hijeebhman '1K ,age 38 
6.. I hii ibkad I-louse 

Kavaiathi Island 

38. ohathmedShfiK.P., age 32 
S/oS.ayedPdoA, Kakachiyapura House 
Kavaiathi Island 

39 Mohammed R J fI B , age 33 
Sb 	AUakidav 4  F P , Beeianthoda House 
Kavaiathi 1land 

40 
s/ PJ?tiikee1 House 
Ithth14rd 

1 

1 	irIh 
41. 

S/oUdalfa c 	Thekila 111am 
,7 	vir". 	 aratii .slard. 

O,INi'1 	 Ii 

/ 	 L 

\Mohanmcd Raeek, age 37 
/o Attai K P , 1okai achiyapura House 

JJ'\avaIath1 Island 

- 	
4 	 I 

Ho use 



43 Mohammed B, age 31 
Sb 1(idave Kr?, Baiakaioda House 
Kavaiathi Ispd 

44 	Jaleel P , age 43 
Sb Attai Veloda, Poo\ anrnada House 
Kavaiathi Island 

45 	Deftiath, age 33 
S/6 Mohammed 1 , Amanathakepuia House 
Kivarai.hi Island. 

46. 	Sharafudheen, age 24 
S/bAli A., Po.oyjnoda House 
Kavarathi 1sland 

(By Advocate: M.KftGangesh) 

Versus 

[hc Administioi 
Administiation of the Ui of Lakshadweep 
Kavcuathi-62 555 

2 	Dcpitmcit fAgiiculwie 
iJTo1Lak:shc(*eep 
KavalaihH682. 55 represented by 
4S Diicctoi 

3 	Dii ccti ol P nc hayats 
Dcpai i.ment of Panchayats 
Admmisti uon' 6f the Ui of Lakshadweep, 
Kd\'clidthi 682 55) 

4 	Di u 	P ict 	ichayat 
1d\a1athi 	 çsptcd by its 
Exeutiye Offiçei 

3 	\/illage (Dwcp) Panchayat 
Ka\'alathi Island iepiesented by its 
I xccutive 1.0 fiket 

(By A (!'vocate:'M.r.S ftdhaki ishnan) 

 1)9 3.1.9/201.3 
I ..• 	' 	. I/\. 	............. .......... 

.,,' ....,.....- 
.1 	'1lLi, 1age'34 

\ /o 1anpsa, PathU1himeectta House 

/ 	i i  I I i d 

I. 	 1 

".. " .......... 	 . 	. .. 	.. ..... 

1 

Applicants 



ru 

61 
	

K.K.Razak, ae27 
Sb lKhad erkya, Kunniyatarnkakkada House 
Amini Island 

P Ashraf, age 3 
Sb 6 Ahamed, Pallam House 
Amini Island 

7. 	K.C...Moi 'osa', age44 
SIO Attakoyi; Keelachery House 
Amini Island 

Kasmikoya, age 42 
Sb Chcriyakoya, Balapp House 
Amini Island 

9, 	C 'ttaJ<oya, age 41 
Sb Haisakoya, hnrnthabelli House 
Athini Island 

Raheem M, age 33 
Sb Abdullakoya, Madam House 
Amini Island 

H. Pookunhi 
Sb T.C.Yusaf', Noormahal House 
Amini Island. 

(By Acyocât:4.I.B.Gangesh) 
- 	 S 	 S  

II 	
Veisus 

' 

UT of Lakshad weep 

Applicants 



4Z 

2Dncctoi of Panchayats 
Dcpai i.rnfit I Panchayats 
i\drni nlstrdtlOn of the UT of Lakshadweep, 

Kavaiathi-682 555 

3 	1)uectoi of Education 
[)iicctoi ate of Educatior 
Adm misti ation of the UT of Lakshadweep 
1,,'avaiath1-682 555 

4. 	\Iiilag (Dw.e.ep) Pachat 
A m i n i island represented by its 
.Executi''eQfficer. 

(By Ad'ocate Mi S Radhakiishnan) 

20. 	O.A N. 3:2512013 

I. 

 

M.ohami-ned Abdul Razak 
Sid. U.K,Nall,a.Koya 
AttaladaIlouse . 

nrot t : T s l an d...  

2. 	K:. .Moosa.. 
K.l11flIT1oUe. 

I 	. 

Kad.amath ,Jsand. 
.. 

..,, 	 .. 	 . 

3 	1 lama Koya 13 
Sb 0 Abdul Khade 
13iiiyammada house 
Aidi'Ôtt 1slad:: 

(By Ad v d ca t e  M. 1CI. angesh) 

1•SUS. 

I. 

 

S 

Respondents 

Applicants 

Tk Administratpr, 
Administi atiOn of the Union Teiritoiy 
of 1 akhdWecp ?  Kavarathi —682 555 

p 	 Ii 

2 	fhe Diiectoi 1(S ei  vices) 
Adinirnstiatn of ihe Union Territory 
çkhIthó.(Secretariat), 

....:t:ji 	55• 

/ 

.'f 	
) 

- 

artmcotf.Eiivioitiment of Forests 
n Teftitiybf Lakshadweep, 

arathi —682.555. ReSpondents 



43 

v ocate Mi S Radhaki ishnan (By Ad 	 ) 

21 	Oi 326I20J 

1 	Savad 1 1K , agc 40 
Sb Mohammed A P , Thu inikkadu 
Ka\'alathi Island 

2 	Ahoobackei P P , age 43 
Sb 1 -lamLath K P , Pallipuia 
Kavarathi is!ad. 

AboQbacker P.1K.., age 34 
Sb Fathahu!!a,:Pu!eenakee! 
lKavarathi Island. 

Jehàngeer A.P.,age 32 
S/o..Hamced, A liapura 
lKa\'.arath I ls!ind. 

 Shajahan B , 'ag 35 
S/to Kid,avc, Iadayi 
!Kavaiathi Island 	 App! icants 

(By Advocate Mi K B Gangesh) 

Veisus 

I. 	Th. Administfatoi' 
Administiation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Dii CCWi oF Panchayat 
cpaitment of Panchayats 

Admiristi anon1  of the U F of Lakshadweep, 
(avaiathi-682 555 

fri 	 I 

c 

3.ei 1 ii17ei?t of 'Science & Technology 
Union leintoiy ofLakshadweep 
Kavaiaihi-682 555 
represented byits Director 

OM/si l age  (Dwecp) Panchayat 
/T\\aiathi  Island iepiescnted by its 

-c Un VC 0 Ffl cer. 	 Respondents 

Mi S JadhalKi ishnan) 

I.. 



22. 0A32712013 

L 	larook, age 410 
/o Kunhiko.5, Pulippinakkad, 

Kavarahi 1 slind. 

Ummer Farook ;  ae 8 
P.Kasmi Kartholaiura, 

Kavarathi Island. 	 Applicants 

(By Advocate: Mr. KJ3.Gangesh) 

Versus 

I 

 

The Administrator 
Administration of the UT of Lakshadweep 
lKa\'arathl-682 555. 

2 	Diicctoi of Panchayats 
Dcpai uc1u of Panchayats 
Admiwsti uon of the U1 of Lakshadwcep, 
l<dvaiathi-82 555 

D.e.part.hen of.Environment & Forests 
UdiddTerrifory of! akhadweep 
lcavarathH682. 555 

\' ii lage (Dvcp) Panchayat 
K 1VcU iWi Island iepi csented by its 
Ixeci\e,•O; hcer, 	 Respondents 

SJad (13)/ Ad\ocate: Mr.hakrishnan) 

23. 	A 328 10:13 

I. 	Saildlla C.P. age 34 
$/o i\4ohani6od -1aj i, Chendipura, 
!.a\'araih i. 

Sainul llamccd PP., age 39 
Sb Auai K.P., Pokara Chepura I-louse, 
Kavaraihi 

K'io hamm 1 K. P., age 35 
Sbo I 1mi,ath13P., Karutholapua House

age 

RA 

Mpiv
KdiiP 	

0̀~

P il-louse, 

\ 	 * 1 . 

S 



45 
p. 

Kavatathi 

5 	Aar a'9i34 
jr11 
/piibod , 	appadarn House, 

K'aiai,hi' 

(By Açlvocate Mi J 13  Gangesh) 

\/ersus 

The Adniiistrator 
Administration of the UT of Lakshadweep 
Kaviiathi-682 555. 

2. 	iectoi' of Fanc.hayats 
.D.epar.iment : .of Panchayats 
Admni sti ation of the Ui of Lakshad\veep, 
Kavaiathj-682 555 

3 	Ductói of Education 
Dirè'tOatè OfducatiQn, 
Administration of the Union Territory 

[Lakshadwee, Kavarathi-682 555 

4. 	Yillage (D..WC:1) Paiichayat 
Ka'cu athi Island i epi esented by its 
Execiiiti'e 	ider. 

(By Advocat.. Mi S Radhaki ishnan) 

24 OA3IO13 

1 hhna Bqeum M M , age 38, 
\\o 1aum RaLed, Madeena ManLll, Kiltan 
S upei vi soi, öou Twi Sting Centi c Ki itan 
!)Jsur ict Panchayat, Kiltan 

2. 	Shahu.l Hahie.dP.K., age 50, 
Sb Sayed Koya P S , I hottathakkaia 
Stoic Keepei Cum Cleik 
( oil I wisling, Centie Kiltan 
Distiicl Pnchayat, Kiltan 

I K iazeenudheen age 33, 
Siy&l Abdulla Koya 

c 	3MI1, 
l'iidcimkulam, iKiltan 

, Con Twisting Centie Kiltan 
Disuct Panclayat, Kiltan 

/ / I  

Applicants 

Re.s po ii dnts 

ti 

Appi icant 



-- 

-., 

I 

1"  

(By Advocate Mi P V Mohnan) 
w . 

ji  Veisus 

I 	I k Admin isti atoi 
Administi cltlOfl ol the Ui of Lakshadweep 

I\'l ithi-682 

2 	Dil, eclolil 	ayats 
Dcpai Imerit cf Panchayats 
Administi ation of the Ui of Lakshadweep, 
Kavarathi-682 355, 

3. 	The ChieiExec.utive.Ofcer 
District Pandha'at Unit 
K tan, U ni on territory 
o F Lakshadwccp-682 557 	 Respondents 

(By AdvQcate: Mr.Padhakrishnan) 

25. OA31/2013 

I 	I IUSSdIfl 1K C 	age 34 
Sb Sayeed \4ohammad A M 
Kcittiv imchatta (1-louse), Agatli Island 
U! of Lakshadveep. 
\\/orking as qasqal labourer in the Department of 
Science & '1 echnology, Agatti, Lakshadwcep 

2 	11)/del 1 
Sb 	 1-laji U. 
Pokkxthappada (House), Agatti Island61, 
U I oIL akshadweep 
Woiking as casLial laboL~ i i -er in the Depaitment of 
Science & Technology, Agatti, Lakshadweep 

3 	Au Akbai IKJ , age 39 
S/q Hmza : 
lKtinabiyoda J-Ibuse, Chetlat Island 
(Ji of I akshadv'eep 
\Voi king as caLial labo6rer 	the Depai tment of 
Scine &T.6'11101(5gy,Agatti, Lakshadweep. 

4. 	Nmal Bai'krhK.,age 27 
:/o SCCdikO)'cl A 

ivathiybda 1 louse), Chetlat Island 
I\o f 1t akshadweep 

' 	 4.. 4 . 	
., I..................... I 

 •. 	 . t..' 	\Vplmg a casuai tibouiei in the Department of 

) cidnce & i 4cc1no1ogy, 

..............

. 	 •. 	 . 

S 
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App! icants 

akose, Sr. & Ms.Daisy I.Daniel) 

41 	 \Jei sus 
j 	

I 

TheAdni1nisthadr 	S . . 
UT of Lakshdeep, Kavarathi-682 555. 

Chairperson 
Village (Dwêp) Panchayat, Agatti-682 557. 

Chairperson 
Village (Dweep) Panchayath, Chetlat Island-682 554 

The Junior.Spi.itific Officer 
m Depaitent of Science & Technology 

Chetlat-682 554 

5 	The JunioiScientific Officer 
L5epaitrnent of5cience & Technology 

atti-6 82 5.7. 

6. 	Director of Panchayath 
Department ol' Panchayath 
Kavarathi-682 555. 

(By Advocat'e: Mr.S,Radhakrishnan for Ri ,4,5 & 6) 

26 OA 3332O13 

: 	.. 

S.P Haris 
S/o.IS/aRunhi 
Sâilanivapurá,.Kiltañ 
Jikshadwep: 

,1 

K.Azhar 
S/o.Siyed Buhari 
Khy athi vod)i,'Ki tan 

r, 	
AAhathd 

' : S!Kun ik lioya 
iikapuia, Ii1tan 

(By Adv9dat C. i M Hariiaj) 

I 	 .. 	 Versus 

Re s poii dents 

Applicants 



AdnilnistLatol 
Union1 e 	 fLakshadweep 
lKa'ti atti 

2 	Diiectoi ofPanchayats 
Union I en itoiyofLakshadweep 
Kavat afli 

3 	Sub Divisional Olficet 
iKi Ran Island Union Teiibiy of Lakshadweep 
1K iRa h.. 

4. 	lirector. 	: 
Seiyics, 
ur. of Lakshadwecp, Kavaiatti 	 Respondents 

(By AdvotMr.SRdhakrishnan) 

27. 	OA34/2OI3I 

I. 	Kassi.m i•\ 
S/o.Attakhya 1P 
Al i)athara 1-louse, Androit 

2. 	Jalalud.dinN 
/oAttakoya N P 

Nengummada House, Andiott 

3 	Mohammed Hassan C E 
S/o:KLnhiVo'SyP 
FdayakkalHouse, Andrott 

Mohanmied Week C.IK 
S/o.K oya K.0 
Chcriya Kakkanal House, Andrott 

\'loiamrnc.d-.Kamaluddin M.K 
S/o.•Shihabuddin Pookoya Thanga! 
Mayankakkada I louse, Andi Ott 

6 	Moh4mmed Basheei C 
Sb Pookoya 

a i I da'ykkal I louse, Andi Ott 

-- —7- 	Nooi Lii 1-18ssan A .-.-- 	,. ... 	.. ,,. 
7TQ Nal layoya:U.K 

tlada I louse, Andiott 

-9: 
,i 	I 



.1: 	 .; 	 .;. .. 

8 	Muishida Bgtim C N 
D/o 1. aic Shainsuddin ihangal 
Chemayath i'alal<ath, Andi Ott 	 Applicants 

(By Advocate Mt IK Gangesh) 

CISUS 

F he Administi atoi 
Adm misti at ion of the Union Teiritoi y 
of Lakshadwcep, Kavaratti —682 555 

2. 	Director of P..rqJiayats 
I)pa:imen .t of Panchayats 
Adm1n1sti:.qt1b'nt6  of the Union Ten itoi y 
of Lakshadwccp,Kavaiatti —682 555 

3. 	P.eparlment of E1ectriciy 
Uhion Territpiym of Lakshadweep 
Ka\/arathi-- 6:82555 

4. 	ViIag (Deep)Panchayat 
i\ndi ott lslaid i epi esented by its 
Lxccutivc Off icci - 682,552 	 Respondents 

(By Advocate Mi S Radhaki ishnan ) 

28 	OA 345/2013 

• A'shomna I.0 
D/o liamsa, !Ellâchetta 1-louse, Agathi 

2. 	13eeiaffiumhiP.V. 
D/o Kasnii Ioya, Puthanveed 1-louse, Agathi 

3 	KadcjaP K 
1)/o KQya .1 l.isan, Punakad House, Agathi 

I 	j 	. 	
•.......... 

4 	AbcI'ul MuthalfM K 
S/o Attakoyd, Mayamkakada House, Agath i 

5. 	. z\bd11.S.11uk60!'1 
S/o.Lat'. Usi 
Melaillam I louse, Agathi 

6 	1 lldayathLllla IV1 K 
/O'AboObaCkCi Koya V K 

kashikakaqa 1-16use Agathi 

7. 	Manoo I 

I. 	

I 



S 

10. 	NazerK 
Sio.Kidave 
lKunniI<athi)àpada 1-louse, Agathi 

H. 	ShowkahaIt, M.  
Sio.0 miner: B 

Agathi 

Saed.Mdhaed K 
S/o.PoOkoa 13 
1Keeitt 11ouse, Agathi 

NasceiP 
S/o.Mui.halif K 
Pathada I louse, Agathi 

AboobckerN.M 
S/O,Abdu Rahman F 
'afeManziI Agathi 

AbiuI 	1un.T.P 
SIChri?aKoya C,P 
1 1tihiya 11 lam, Agathi 

AIikdyK1 
S/b,Mohammd Koya 
IKtkkada I louse, Agathi 

AzharC 	S  
S4.i\'1ohammed Koya T. P 
ChaI1ak<ad I-luse, Agathi 

AbodbckerI< 
— 	 oS/ed Jçoya T.P, 

- lKai ihaLapada 1-louse, Agathi 

• 	 : 	 . 	 S c .. 	• 

: 	19. 	•:a\/ad.1' 	H 
S/L,a Ihhad Haji K 



o. 

20. 

21 

22 

23 

24 

23. 

26 

27. 

uIaJuioda 1I6e, Agathi 

$ayecl MohaJuTned 
SIc Ab1u11a P 
Mai iy cithOClcil 'JOLISC, Agathi 

Muhammod Koya B 
Sb Koya 
1iyaThabiyoda House, Agathi 

Nafeesa M.K 
l)bo:AbduhlaiKoYa K 
Moothamkakada I-louse, Agathi 

Koya P 
's fo Kunhikoya 
Pondinoda 1 louse, Agathi 

Kasmikoya I I 
Ko.ya 

lKima1ma1miVodd Puthiya 111am Agathi 

Abóobackcr UJ 
S/o....1.i Mphamned 
Uppathoda I-louse, Agathi 

1adaudheen 'V 
Sb Koyassn' 

a1da Mapz1, Agathi 

iII c 

D/c1 	i'anmed'S 
l3ipathi'oda louse, Agathi 

I-! 111 Ll III bi 'M 
1)Io.Aik0)4 
iVlai i iyam Seviyoda 1-louse, Agathi 

)allei A P 
Sa'cd 13u'hai I F P 

Ah'cIappada I louse, Agathi 

M . P 
41 	, 

/Qh1<jdav1l 
4ami ia.mHoUse, Agathi 

' I 

HpaJadaH o use, Agathi 



. 

Nascer I';P 
S/O.fVluthalif 
Ihek.ku JkiUiiya 111am, Agathi 

Ubaid U 
SIo.1-Iamza U 
Unmmerodachetta Flouse, Agathi 

Sed Mohmmed K.T 
SIo.Aboo Salal' 
1K,ilani.h itIiiyàda 1-louse, Agathi 

1od PP 
N4ohab'imed 

1?Luhiypaaram 1-louse, Agathi 

Abdulla B' 
S./o.Fathahujla 
Biycishhiyoda 1-louse, Agathi 

1 lajaromma T.P 
1?/o.At2dul ,kderkoya P.0 
1 'tk.ku Puth iyaillam, Agai.hi 

sccraFI( 
haI id 

hit iiikka1 jouse Agathi 
I 	. 

h,a1B: 

-/o..Sayed Au K 
' ,,1yashahiioda I-louse, Agathi 

C. 
'?7 

	

S. ,. 	 )ommci c 
13lthAIhoc1d I IOL1SC, Agathi 

	

............ 	
V 

- 

't. 
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0 41. Roshna 
D/o.Sayed Abdul Rahman 
Thchrry Hpsc, Agathi 

45. Sakkar1 	?.O: 
SiokIniza K.P 	- 

Puthiya Puta I rouse, Agthi 

46, CheiiakOya K 	:, 
S/o.lale AttakOya 
Koodam Hous, Agathi 

 Showkathali 
SIo.Late Attakoya 
Sailaniyoda House, Agathi 

 Nissamudhccn V.K 
S/o.l Iamza C.K (Late) 
\/adak KcelaJ.Ilam, Agathi 

 Cheiya Koya A.K 
S/p : IOy.a P 
A1Ia 1Iinnimmada House 
Agt 

 Mohammed /li C.P 
S/o.KasmiKQya A 
Chchalakapda I-louse,, Agathi 

 Sayçd Mohañimed K 
S/b.YdaI'A 
Kunnmpi.iram 1--louse, Agathi. 

(By Gangesh) 

Vcisus 

 "lhdmhistrator 
/-\drinistr'ation of the Union Territory 
oiLkhadwep Kävaratti - 682 555 

 Department 6f Agriculture 
U nion Territo'iy of Lakshadweep, Kavarathi 
Rpprèsicd byis Director - 682 555 

Panchayats 

/ 	 1aJnt.o1I Janchayats 
nistition of the Union Teiritoiy 

41 

ac1wcdpKavaratti - 682 555 
V 

App! icants 



Ummer Farook Shah 
S/o.Aboosala 
Malikakal 1-lOuse, Arninii 

2. 	P.A Sayedali 
Sk.I-lamzakya 
Puthiya Ashatoda House, Amini 

3 	Rahiiath E3c.egaii 
[)Io: Ahaiiëd, 1 . Malikakal House, Arnini 

Ahamedkoya 
Sb Koyakidcivu, Suiambi 1-louse, Arnini 

\/liyabi P.0 
1)bo.AnthukOyà, Pall iyachetta House, Arnini 

l3eebiM.P, : 1 

bo [lamsa, '1alliouia I-louse, Kavaratti 

7 	Akkqy VI 
Sb A'ttakoya, Vadakkilapura, 
Kavajatti 	 Applicants 

(By Advoatc Mi K B Gangesh) 

Versus 

The ,diihisratbr 
'\dmini.ration :01 the Union Territory 
1, kád.weep, Kävaratti - 682 555 

i Panchayats 

\t /mlnjti àu on  of the Union Territory 

.....H 
hacep, Kavaratti —682 555 



, 	

- 	 - ---..------ -.-. 	 - 

Ir 	. 

1 

. 	
I 

I 

3. 
IfIlF 	 Ii 

k,arathiii 	sidiIy Director of Education —682 555 
Til 

4 	Village (Dwee) Pancliayat 
Arnini Island ipresentd by its 
Excutiv Officer - 682 553 

5 	Village (Dwdep) Panchayat 
Kvaiatti Island iepieented by its 
Executiye 	cer 682 555 

(By Advocte IrS adhakrishnan) 

30 pk347I2o1 

7. 
$uharabi P 

Pallicham I 0 iisc, Kavaratti Island 

M ah arn boor  M.P. 
1)o l-lamzath 
Molakeputa Holuse, Kavaratti Island 

 
dh 

I 	(11 ILl I  
iILIlQ 	

I 

 ti  IJlliknathir'Kavaratti Island 
I I  

4 	Amina P V 
[)Io I')Inaf 

J. Puthiyaveedçi, Kavaiatti Island 

5 	Saiornma K P 
D/o I brahirnkuty 
Feelakoch ictu'apuram 
Kavaratti Isld 

6 	LM 

4 ii atti Island 

- 	7 	Bbi1A 	
III 	1 

I 	10 cheiiakoya )1  
Avappada House, KavaFatti Island 

/ 	
- 	I 

fteebi Aynepuia 
• 	j 	J. 	 I .......•.•. 	 . 	 .1 

t)io..Abdurahimati 
.ieua ; l-Iöi,Kavaratti Island 

' 	 I. 	. 	• 	. 	• 	: 

-, 	

•. 

Respondents 



9 

12. 

VYci 	•'i 	.T: I 	i 

.5(c 

Ra1rnath eUi B 
D/oAli 	 I  
Baliyal i Iouse Kavart' Island 

Sadihath V M 
I)/oValiya Abdjiahirnan 
VadakkumelaChadarn, Kavaratti 

Rhiyarnbec P 
I)Yo Ahammed K P 
Tottathapui a, Kavaratti Island 

Bee fathumma B 
D/o Aboobackei 
I3eeiamthoda, Kavaiatti Island 

Island 

PA 

ftähhth Beegurn P.P 
D/o.At.tal K.P. 
.1oôhaiachepura, Kavaratti Island 

ilaijanath 
910 Muthu Aynapuia 
K1uthppajpepui a, Kavai atti Is land 

j i  
Adyocate Mri.K B Gangesh) 

if • •;Y'. 	: 

eisus 

I he Adminisuatoi 
AdmmisUati1dn of the Union Teiiitoiy 
of L akshadwcp, Kavaiatti - 682 555 

Djicctoi (Sci 1 ices)' 
Administi ati1on of the Union Ten itory 
of' I akshadwdep (Secretariat) 
Ka\'aiattl— 682555 

II (I 

'Dicctoi oflbdustiies 

Kavajathirepesented by the 
\DiiCCtOi of Industiies 

r / 	\ 	\. • 
m.r.S Radhakrishnan) 

:• 
0 •° 	.... 

13 

LI 

(By 

7 

Applicants 

C ndents 



Ahwar Hussain 
I)Io.Essa 
Koflapura 1-louse, Amini, 

4 	Sajitha Beegi.m 
D/o.Sayeed Abdulla, Koya 
I3eli House, Amini 

1an6ëdathbi: 
D/o.Shaikoya 
Monakkallachetta I-louse, Amini 

Ifassaihar' 
SI,o.:M oharnmeç! 
A1immechctt House, Arnini 

 
S/O.Fr1aii1a 
KuhvadacheI.ta F-louse, Arnini 

(ByAdce: 	1.13 Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory 
of Lkhadweep, Kavaratti —682 555 

[7irector of Panchayats 
I?päi-tmeti't of Panchayats 
A4rnin1tiatiori of the Union Territory 

L!Thctcep. 
555 

s  TTXr 1: ......... 	. 

rtmeflt oIL o1Lakhadweep 
'ivarathi represented by 

I D
i
iector of Education —682 555 

/* ::.__ 
Z

ZTT 

App! icants 



77 11 	
1 	

ç 

fl 

	

F 	
I 

	

F 	 j 

uifle (DaicFiyat 
Aiini Isla 	rbntd by its 

	

4. 	Mohammed 1-lussaii 
.S/o.Mohairn 	S  
Ippathiyoda 1-louse, Andrott 

	

5 	1rjuddeen 
SIooy 1ahrha 1oya 

AndFott 
1 	

1 

j 	 I 

(By Ayocate Mr 1K B Gangesh) 

I 	1 
Versus 

1. 
Administi atin of the Union Terntory 
ol Lakshaclweep, Kavaratti - 682 555 

	

2 	birector of Panchayats 
Pepartneiiit cf Panchayats 

iitro of the Union Terntory 

	

3 	District Panchyat 

Respondents 

App! icants 

Kavaratti epiened by its Chief Executive Officer-682 555 

'r4 	Village DwèepPanchayat 
Andrott Island epresented by its 

i.;. 	Ntrutive Officer 682554 	 RCpondents 
—  



59 

Yousaf 

(By 

3. 

ri 

Sio..Pookoya 
Puthiya Eddiyâkkal House, Amini 

AdvIOêaté: M;.B: Gañgesh) 

Versus 

rhe dirnistratoi 
Adrnuiistrâtion of the Union Territory 
bLkhadep, Kavaratti - 682 555 

DirectOr,  of Pànchayats 
Ipartment of Panchay'ats 
Adimnistraticin of the Union Territory 

khadveep 
K'ràttL- 682 555 

Ôeartment of Women & Child Development 
Unipn ' eiti dory of Lakshadweep 
KaVäathi 
R.epresent9d ly its Director 682 555 

Villg€. (Dwee) Panchayat 
Anaihtt Islandrèpresehted by its 
Executive Offlcer T  682 554 

Yili.agé (Dwëép) Päncayat 
Amini Island iepresented by its 

'Fxecutivc Officer-682 553 

By. 	'Radhakrishnan) 

i'.... '1 	 'J52OI3 
lF .' 	.. ........ 

LI , t'C  

Applicants 

Respondents 

C 

33. 

2. 



S Mohammed1  Riz Tçh.j 

FIct1tè, 

I 

2 	Mohahnçd 
ya Sb Sayetkl 

Neelathpura Iuse,Ahdrott 

3 	Marisoor Au 
S/o.Muthtikoyà 
Pentamvelipui a House, Andrott 

4. 	MOhammed 'FáIsal 
Sbp.Sidecque 
Makket 1-16use, Andrott 	 Applicants 

(By Advocate 1  N'IK'Gangeh) 

Versus 

1 	he Administrator 
Administi ation of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2. 	epartient:diAnimal Husbandry 
Union 1 en itoiy of Lakshadweep, Kavarathi 
Repiesepted by its Director-682 555 

3 	birectorpf 1anoha'ats 
De'thnt ofPanhayats 
Adthtni$tttionof the Jn ion Territory 
of Lakshadweep 
Kavaiathi —682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate Mi SRadhakushnan) 

35 	oA353/2q[ 	
1 

M Kke 	
II 

Us 
<fhcf 	 II 

Agatti 



2 	1 M Slaikooi 
Sb Ckk1iod VioharTióied 
KeeI /ui 	Hoe tgatti 

3 	1YAhiad 
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

4. 	K:P.Hômakb'ä 
S/o.Aboobacker 
Karnalinalmiyoda Puhya Illam House, Agatti. 

5. 	K.Showkathali 
S/c.Syckukhari 	: 

Kondinoda HQuse, Agatti 

6 	B. Shaiafudhcen t  
S/aU mmer Ella 
I3ecyakuttiyoda I.Jouse, Agatti 

7. 	K.Mohami'ndMUkthar 
S/o.Abdulla . !(dya 
Vadakk Kunninamel House, Agatti 

8 	bdu1 Rahiinn 
Sddeq :: 
1rra House, Aatti 

1 	I 

(By Advocat&e 41 B Gangesh) 

Versus 

he Admnitrator 
Admin istratiôn of' the Union Territory 
of I. akshadwep, Kavaratti - 682 555 

2 	Departmcrt cf  nii-haL 1-lusbandry 
mon J'ei i itoi of' Lakshadweep, Kavarathi 

Reprcsented 1y its Diicctor - 682 555 

3 	Theci o• Pchayats 
Drtmnt 9f Pa,richayats 
Adñinisi4tin 'of the Upion Territory 

-'- 682 555 

its 

\ 	
7ut.ive Otfci - 682 553 

Applicants 

Respondents 



Applicant 

. 

2. 	The'Difctor(Srvies) 
Administi ation olthe Union Terntory 
of L:akshadw 	(Secretariat), 
Kavaiaui - 682555 

3 	Department 61Agn0uture 
Union Feriitoty of Lakshadweep, 
Kavatathi 682 555 

son'tcd - 	its Diredtör. 

Muthkoy 
S/o.Shiko'a 
Kákkanal l-louseAndrott 

  
/oAinai' 

'N?umthad Hduse, idrott 

(By Avt:. NiGngsh) 

• 	Versis 
\• 

'I 	• 	" 	 . I 	lifi Ad m i nistatr • 
- Adjiinstration p1' the Union Territory 

-• 	 —682 555 

S  

Respondents 

Applicants 



—. 	.... 

2. 	I)irecto.r oiPanayat.s: 
[)partinertt bfPanhays 
Adniinistratton' of the Union Terntory 
of Lakshadweep 
Kaiatti-8255 

3 	Diretro1 lrt, Shippirg & Aviation 
Utuon ierritoi y of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Panchayat 
• Andrott Island. ieresented by its 
Executive Ofcer - 682 554 Respondents 

(By Adyocae: Mr.S Radh'krishnan) 

38. 	O1356I201., 

Hajarommahi 
D/o.KoyaKiaye .M 

Kalpeni 

M.KCheiiykya 
S-iOhainml:Kdya Naji 
Mathikkakad. Hose, Kal)eni 

(By Advocate: Mn;R;B Gangeh) 

Versus 

I 	I hc Adnhin)sti ator 
Administiatidn of the Union Territory 
ç),Lakshawcep, Kvtatti —682 555 

1  

2 	DuSctor'of Panchayat 
J)eptrh ent dl Panchayats 
Adiintiation of the Union Territory 
dci akshaç1wcp' 
kaaratti - 682555 

Ville(Dwe) Pãjichayat 
Kalpeni llan'd piseiited by its 
1xecutiveflqer - 68 552 

J1\4cate Mi S kadhakiishnan) 

/ 	':k 	'357I2O13 

Aj 4bdI 

Y. 
-.• '7 . 	 ---.- 	 • . 1 	• 

crf'1_' 

App! icants 

Respondents 



Alikakda -16se 
	

fli 

	

. 

4hilldái1li House, Kalpeni 

 

 

 

 

 

 

 

 

 

IN 

,•r1 7-'t 

/ '- / 	 I  

C 

e•j 1pèni 

Abdul Latheef: I 
S/o.Pallath Kurihi Koya 
Nenernpapada.  1-louse, Kalpeni 

Attakoya 
Iq.Kasrpi Ibyâ 

K uhipuvald1 House, Kalpeni 

AbdI.Nase 
S/o,MuthuKoy 
Màl rnikakädaliouse, Kalpeni 

M.KKhaláe ' 
S/.o.I-larn 	Koya 
Malmikaka 1 ã.ITIôuse, Kalpeni 

110 ITm
dr iJsr 

S/amd Koya 
PeechiytH 1-louse, IKalpeni 

MeaFimn 

M1amrnel 1-louse,, Kalpeni 

Cleria Kbyà 
Sb.Ah'ned 
Nedi.arn lfouse  Kalpeni 

46himed Koya 
o.Kunhj Koya 

Chciyapwakad House, Kalpeni 

kbo'lDa9kefl 
Scyn111 ' 
K,a1i'da 1use Kalpeni 

oKhi 3' 
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ya 
e, Kalpeni 

to  

AbdilHakeern 
S/o.çheriya Koa 
Me1chedarn House, Ka1peni 

1-lajirommabi 
[)/o.Kasmi Koy .  
Akkara 1466se,Ka1peni 

Huthairath 
I)Io.\bbas 
Ai'ak'alar F-1ddè, KIpeni 

ftashed 
S/o.Koyarñma 
N'Ianjiyenarn Hbuse, Kalpeni 

Abdu1Gfoö 
S/Q ! Kasni (oya 
K460iirtha'i11am House, Kalpeni 

M:4,.oa 
S. PoOIcQya 
M1ckdarn Hotise, Kalpeni 

1, Sa1iya 
D/&Mbosa k:c 
ikith.iapura House, Kalpeni. 

(By Advocat: Mr.K.B Gangésh) 

Versus 

1 . 	';Che..Adm:'inistator 

21 

Applicants 

2. 	•J 

NA INi1"' \ç 

'tE 
fl 

I j 

Id 	 isaii.ri of the I.Jnion Territory 
,L1ak.hdweep, Kavarathi - 682 555 

aierit of'Agi iculture 
riori I cii Itory of Lakishadweep, Kavarathi 
eprsented 13y its Director 

iireêjbr of Pahchayàts 
)partnient ? Panchayats 
!diiiraliri of the Uhion Territory 
f.Lakshadwe, Kavaratti 



Respondents 

Applicant 

S 

(By Ms.Shahna Kathikeyan): 

:vei•sus 
. 

I. 	V.11age .(Dep) Paiicyath 
Amni Island 
Represented by the Ch4iir Person 
Pin-682 552 

Secr•y 
Department of Panchayath, Kavarathi 

Director 
Ernpl9yment and Training 
11JninTeri'itory of Lakshadweep 
Kaiarathi 	.. 

(By Advp 	N'ir.S P dlakrishnan for R 2&3) 

41 	Q439I2O13 I  

Muthukoy ' 

Mampuram HoiiSc 
Amini I1nd, Lakhadweep 

(By Advo.cate: Ms. Shahna Karthikeyan) 

................Versus 

1. 	 Panchayath 
Ai~ini.Tsland 

ese.ritec1 b:th Chai;r Person 

	

\ Pjii:2552J. 	. 
\: 	... . 

/ ./ 	d 	 'p• 	 . 

tthy 
I... 	 bartment o1anLhayath 

* 	
682 555 

~J,  

Respondents 

Applicant 



	

' 	 •'.$ 
3 

	

Eient 	Trd1in4g 

	

Territ 	pf Lalsladweep 

Kkvathi- 682'~55 	 Respondents 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B P , aged 35 yars, 
Sb. Mohmrned'K0)'a TN., 
Labourer, Kiltan, Residing at Valiyapura House, 
Kiltn Islad. 	: 	 •. 	 :. 	 . 	 Applicant 

(By Advoate Sn P V Mohapan) 

Versus 

 
,UT..of LaksFayeep, 
Kavàrátti-69-2 55, 
ilecriçal Division, Kavarathy. 

j)jreçlor 61 	I.ci1 aYat ,  
Ddpartm 'en(bf Panchayat, 
Airrpiusti alion f' UT o Lakshadweep, 

55. 

3 	ThEecutive Officer, 

V 11 ig  D. 	Panchayat, Kiltan-6 82 557 	 Respondents 

(By Advocate Sri 'S Radhakrishnan) 

43 0A363/2013 

Yaser Araa, gd 28 years, fth MY e 
S/o. ESeedikoya,Labburer, Animal 
Husbandry Jnit,Jtan, Residing at Moulana Veed, 

	

Edayal' 1  K ltn 1tlarid 	 App! icant 
h  

I 	I 
J 	I.,) 

(By AdVr1SiiPiv MOhanan) 

Versus 

LakshMeep, 
aiati-682 555 



68 

Department f Panc'iayt, 
Administration of UT bfLakshadweep, 
Kavratti 682 555 

3 	1 he VeterinaiAssistn Surgeon, 
Office of the Vterinaiy Assistant Surgeon, 
(Animal 1-lusbandry UniC, 
Kiltan Island, Lkshaccwep-682 557 

4 	1 h Chairperson, Villg Dweep Panchayat, 
iKiltad —6825.57. 	i 	 Respondents 

[By Advocate:Sri:S:Radhak'ishnan (Ri-3)] 

44. OA364i2013 

I 

Abdul übish,S/o.Sainul Abid P., aged 27 years, 
Malikakal, Kiltan, 1J.. of Lakshadweep, working as 
Casual Laboutet, (Live Stock Inspectors Trained Labour), 
Animal Husbandry Dpartm:n, U.T. of Lakshadweep, 
Kavarathi. 	: 

(By Advoat9 Mrs Oais.y I Daniel) 

k 'II 
Versus 

fhAdrninistrdtor, 
Upiori Fei i'itoiy of Lakhadweep, 
K arathi-682. 555;: 

2 	Chairperson, Village(Dweep) Panchayat, 
• Ki1tan L 682 557 

3. 	Dirctr of Animal .Huandry, 
UI oI Lakshadweep, Kavarathi - 682 555 

4 

	

	Ihctor of !achaath bepartment of Panchayath, 
Kavaiathi r-  682 5 5 

[By Advocate Sri S Iadhaknshnan (Ri, 3 & 4)] 

OA No 366/2O13 	
I 

Moharned Kairn 
S/b S4ced I 

kainipiia !Iouse 
4ndiott 	I  

21 	hanrnd Ilussain K C 

App! icant 

Respondents 



The Administrator, 
.Adrninistrai.ipn'of the Union Territory 
oF Laks.hadweep, Kavarâthi - 682 555. 

The I) irector o fPanchayats 
Iepartment o rPanchayats 
A.drninistrtIc)ri bf the Union Territory 

1ksha6weép, Kávaratti - 682 555. 7. 

LaRba.aweep [)eveloprnent Corporation Ltd., 
Pod Control i'ower, Andrott - 682 554 
Represented by its Officer in charge. 

Directorate o Ar1.& Culture 
Adñinistran f the Union Territory 
oF Lakhadweeii Kavaratti - 682 555. 
Reprèsënted byL its Director. 

5 	Dii cctdr of A,i i.uIture 
I)cpartier oç Agi ic4ure 
A4nu alop of' the nion Territory 
cLakhdwee1, 1avartti - 682 555 

6 	'ei t (Dreep) Panchayat 
Andiott Island iepiecnted by its 
lx

Th

eëutivé dffler —  682 554. 	 Respondents 

(By Advocate Mr. S. 

_46. OA 36812'O 1:3 • 	•. 

Nallakoya, aged 1 37 yeals, Sb Pookunni A, 

7' 	4ki ChtttapOkada House, Andrott 

'1 	 . 	- 	 - 
dt"2 	]iyed 	daiu,'aed I yars, Sbo. Sheikoya Thangal, 

Jan1t liousLAdrott I 

/1 
1 

'': 
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3 	Sayd  een Thangal, aged 28 years, 

S/ SqioS'a 1  fhn4 Iadeth House, Andrott 

4. Mehatr'ed 	 23 m 	 years, 
Sb Sheiko 	I haia!,'Kandeth House, Andrott 

5 

	

	Moharmed Salirn, aged 44 years, Sb Kidave A, 
Phna1'•i-IOus; Andrött. 

KFair, aged 32 years S/b. Muthu, 
Puleenakeel Hoiiis 'Kavaratti. 

Abdulbai, agd 34,years, Sb. Harnza Koy, 
MOhakka1I4ouse, Amiii. 

a/Cd Kbya, à.d 44 years, Sb. Pookoya, 
Meelacheri House, Arnirii 	 Applicants 

(By Advocate Sri K L3 Gngsh) 

Versus 

1. 	IThe .Administitoi:,. 	: 
4drninistiati60 of the Uruon Territory of Lakshadweep, 
Kavrtt-6'82:55, 

2 	D1uectoi 6f Panchayats 
I.epatmc'nt o anchaats, 
Adrninti anon of the Union Terntory of Lakshadweep, 
Kvtti 62 555 	I 

	

.
jIl 	 ..... .. 	•..:. 

	

I 	
I 	 I 

3 	[)eartJT1ent of Agricu!tire, Union Territory of Lakshadweep, 
Kavarthi, Iepresented by its Director - 682 555 

4. 	V.i1!ge (I)ep) Pancayat, Andrott Island, 
Officer - 682 554. 

5 	\/illage (Dweep)Panchayat, 
Kavaratti kiand, repreented by its 
Executive Officer - 682 555 

6 	i Iiage çDweep ianclayat, 
- 	iri 	labd,'ipk,sertd by its 

4 

Respondents 

N. 



• 	:. 
, 

II 

1 	Sctfker, aged 	yeais S(oSayed Mohammed, 
/ah,'apura 	drtt, .................................................... 

2 	Mohammed aer, aged 4 years, Sayed Ismail, 
Kerakkada HQuse, AndrOtt 

3 	M9hamrned Flussain, aged 48 years, S/o. Nalla Koya, 
Pallippuia house, Anddth 

4 	Kunhiseethikoya, aged 51h1  years, S/o. Muneer, 
Puthiyath 1-louse, Andrott 

5 	ChenyakOya, aged 32 'ears, S/o. Nal!akoya, 
Perumpally House, Andrott 

6 	N6ru1 Arneen, aged 36 years, Sb Shaikoya, 
Pandath Puthiya Pwa House, Andrott 

7. 	FIài11zako)'a, :ag 	52 yrs, Sb. Koya Kidave, 
Chekkarakka House, Ardrott. 

8 	Mohammed Kas 1im, agd 37 years, S/o. Ahammed, 
Aynada Chetta Hotse, Andrott 

:.. 	. 	. 
9 	u1airnai, aged 3 yeas Sb Nalla Koya, 

Nnanrpa!a Hous, Andrott '- 	- 

10. 	Mo.athnd k-Iussairi, .ged 30 years, S/o. Pookoya, 
Pattakal Kat,t iIause,  Ahdrott 

11 	Mohammed Ism A, aged 39 years, S/o. Yousuf, 
Ammelani .J1ots Andrott. 

12. Pookoya, aged 45 years,tSbo Sayed Koya, 
(unn1)  I 1puse, Andrott 

13 	 ged4Iyeais, bo Koyamma A, 

ii 	I 	I 

14. 
\I1 	

IL 	hi.J 	 I .a.ge4ears, Sb. Thang Koya, 
Içeahery I 	attarn, lokkad4 House, Andrott 

1 

hihabIhin, 	32 	Sb 	Koyamma Koya, ed 	 aa 	years, 
Sha&kinte %7th1Padipura, Andrott 

bni 	Ul.an A1i,:aged 27 years, Sb. Kunhiseethi Koya, 
P1na e,frhdrott. 

'±L 
... 	.............................. I 



I 	

II 

I 	 72. 
	

. 
17. Soudabi K C P , aged 2 years, DIo Attakoya,11.  

Kudambattu, Chei iyapur House, Andrott 

13 Mohammed Kasim, age43 years, S/o. Sayed Mohammed, 
PappètFIoe, Andbtt • 

Kaicem, aged 28 years, Sb Koyammakoya, 
A y hath ata House, Adott' 

Advocate Sri KB Gangeh) 

Versus 

The .Adminis.iraor, 
.Adniriistratiätiof the Union Territory of Lakshadweep, 
Kaaràtti-682S5. 

2 	I)iiectoi of Pançhayats, 
1  

I)epartrneni. of Panchayat, 
Mm ip Stin O tI'e Uon Territory of Lakshadweep, 

El 

(By 

App! icants 

°1avara'tti - 681555: 

3.. ilIage (Lveep) Pancha))at, Andrott Island, 
rnt1 byitsEeiitive Officer - 682 554. 

(By Advocate: Sri S. 1adhakrishnan) 

48. OA )7OL2t13' 

 Aboobackr, aged 35 yeas, Sb. Ukkas, 
Kuihibiyod-10use, Kavàratti. 

 Misthaf'a, 	d36 years., Sb. Hamzath, 
Ji1saurpuse, Ka\4ratti. 

14.1 

3 I 	od1 	agç1 37 yea s1 
SI?  Koyamma, 

atho1a 	-1USIe, Kavaratti 

4 SSharneenq, pied 30 yeacs, Dbo Khamar Khan, 
Sa'iiabiybdà Hcise, Kàvaatti. 

5. Ayhabi, agd 	6 years, D/o. Hamzath, 
Kee1akoc.haüra House, Kavaratti. 

Shamoena aged 36 yeais, DIo Ibnu Maja, 
% \s/ahyah 1 Iouse,'Kavaiatti 

7 J400mi'nath, ájd 36 y1ears, Dbo Hamzath, 

ry  
AtA 

Respondents 



I. 	The Administrator 
Admin istta.tioftof the Union Territory of Lakshadweep, 
Kavaratti-682 5$5. 

2 	Dii cLtOl of Jnhayats, 
Dcpärtment Of Paiichaiats, 
Admmistiation of the Union Ieiritoiy of[ akshadweep, 
Kavaiatti - 682 555 

3 	I)ii.ctoi ate of Medical and Health Services, 
Union [cit itoiy of Lakshadweep, Kavaiathi, 
lepiescntcd by its [)iicctoi —682 555 

Village (Dvee:p) Panchayat, 
Kavatatti Island icpicscnted by its 
Executive Officr 682 555. 

Village (Dwecp) Panchayat, 
Andrott Island, epicscnted by its 
lxcutiyc Offlcr - 682 554. 	 Respondents 

(By Advat: Sri . Radhakrishnan) 

49. OA 371/201.3 

P. Nascer, aged 35 'ears, S/o Kunhikunhi, 
Pallicham 1-louse, Kavaratti. 

1-1 .1. Nascer, aged 32 years, Sb Hamzath, 
Puthiya lllani, Kavaratti. 

1. 	P. Ramla I3egLim, agcfri 34 years, I)/o Kunhi Koya, 
I-louse, Kvartti.  

-- 
ged 36 years, S/o Muthu Koya, 

	

0 	 lyi Veedu Kavaràtti. 	 ' 

	

' 	nrd' 



5 	Shabana Bcegum, aged 24 yeais, DIo Au, 
I hckk Mc1a 111am, Kavaatti 

6 	Sulaikabi, aged 43 yeäis, DIo Kojan, 
Puth iya TI lam, Kavat atti 

7 	Abdul Ra,ak, aged 28 years, S/o Mullakoya, 
Sai ahiyoda House, Kavai atti 

(By Advocate: Sri KB. Ganesh) 

Versus 

1 . 

 

The Adminisi.rator, 
Administi ation of the 
U h ioh1eiit:Oidf Lakhadweep, Kavaratti. 

2 	Dcpai tmcnt of Ani m al I Tusbandiy, 
liii ion '1'ritdo1 Lakshadweep, Kavaratti 
ieprescnted by its Director. 

3. 	I)irector of Parihaats, 
l)epartmentof Panchayats, 
A dmi n I strati on 'oF the 
Union lerritory of Lakshadweep, 
K.avaratti, 

4 	Vi I lagL (Dwccp) Panchayat 
lKavaiatti 1sIaid icpiescnted by its 
F.it.ivë'Qffi'é:i. 

(By Advocate Si i S Radhakiishnan) 

50. O'.A Nb. 37212013 

Applicants 

Re s p0 ndents 

Jimaludhccn, Sb Abdulla U C 
Mu(lakkiyoda I louse, 
Kadiniat 

(By Advocate Mi K. B (cingch) 

................................. 
Versus. 

I hc Adminivatoi, 
)\dminisu ation p1 the Uiion I cii itoiy 
oI1 akshadwcep, Kavaiathi —682 555 

• 0 	 ,, 	 .• 	 ', 	
' 	 ' 

.0, 	
2. ' 	'I'h&'i)'ii'ecti (Srices) 

Adminisuation olthe Union Ieiiitoiy 

Applicant 



of Lakshadweep (Secretariat), 
Kavaratti 682 555. 

	

3. 	I)epartment of Weights & Measurers 
Union Terdtory ofLakshadweep, 
Kavarathi - 682 55. 
Represented by its Director. 

(By Advocate Mr. S. Rad:hakrishnan) 

51. 0A37312013 

	

1. 	Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada House, Andrott. 

	

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Respondents 

App! icants 

The Administrator, 
Administration of the 
Union Territ'oy of Lakshadweep, 
Kavaratti.-682555 

l)irector of Panchyats, 
Department o £ Pa.nchayats, 
Administration of the 
Union Territory of Lakshadwep, 
Kay a ratt i ,-682555 

i)epartment of Science & Technology, 
Union Territoi'y of Lakshadweep, Kavaratti 
represented by its I)ire,ctor.-682555 

Environment Warden, 
I)epartrnent of Environment & Forests, - 
Andrott-682 554. 

Village (I)weep) Panchayat, 
/oMN/ droth Island representd by its 
/ ',- cutive Oe682 554. Respondents 

c 	\ I 

1/ 

te: Sri S. Radhakrishnan) 



76 	 S. 
52. O.A No. 3801201.3 

Nasar P. Muhamme'd Nasar 
Sb. Nallakoya, 
Puthiyath House Androth Island 
Union Territory of Lakshadweep - 682 551. 	 Applicant 

(ByAdvocate Mr. E.C. Bineesh) 

Versus 

The Administrator,. 
Union Territory of Lakshadweep, 
Kavarath:i Island 682 555. 

2. 	The Director (Services) 
Administrtioh of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island —'682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti 1land - 682 555. 

Plant Protection Officer 
Office of the Plant Prc'tectioih Officer 
Androth, Union Territory of 
Lakshadweep 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. 0A38112013 

Respondents 

B. Saidali, S/o late Mohamned Koya 
Pall iyachetta, B'and'ayam House, 
Agatti Island, Union Territory of Lakshadweep. 

	

2. 	K. Muhamthe'd kafe'ék, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 

; t)nion leiritory of Lakshadweep 

- 	j Jarnaluddin, Aged 40 years, 
I Sbolate Ummer, Mariyathoda Kandawargothi House, 

jAatti Island, Union Territoiy of Lakshadweep 

	

- 	 - 



. 

	

7.7 

4. 	T.K. Saromm•a.bi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelaptira House, Agatti Island, 
Union Teiritory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Aiii1kumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kvaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Uiiion Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartrnerit of Panchayat., Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Secial Officer, 
Village (Dweep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of La.kshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S.Radhakrishnan (R.l,3 to 7)) 

54. OA 384/20113 

I. 	Ishaque A.C., aged 35, Sb. Junies T., 
Bus Helper, [)isttict Panchayat, Kiltan, 
Residing at Arakkala Chea House, 
Kiltan Island, UI ofLakshadweep. 

STTT 

Abdul Rasak K.C., aged 37, 
70. Kasmikoya PP., Bus Driver, 

isti 

'L T7TTt, 
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3. 	Noorulla S.M., aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaner, istrict Parichayat, Kiltan, 
Residing at Sife  Manzil, Kiltan Island, 
UT of Lakshadweep. Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep,. 
Kavaratti-682 555. 

Director of Pairchayat, 	 - 
Department of Panhayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. kadhakrishnan) 

55. OA 386/201,3 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini IsIandUnioi Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Island, 1Jnion Territory ofLakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sbo. Abdul Khader, 
Mannathachetta, Amini Island, UniOn Territory of Lakshadweep, 
Pjn - 682 5S2. 

Amanulla A.M. aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Unio'ti TelTitory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 5 years, Sb. Alimohammed, Aliyachetta, 
Amini 1sIand;Union Territory of Lakshadweep, Pin —68255: 

Sfectula P C , aed 25 years, Sb Kidave Naduvatta Chetta, 7 ( UP Aiini Island, Union Territory of Lakhadweep, Pin —682 552. 

AM 
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Abdul SalarhA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ahiirii Island, Union Territoty of Lakshadweep, 
Pin— 682 5 52 

Noorul F-lasan K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Is1and, Union TerritOry of Lakshadweep, 
Pin— 682 552. 

Jalal B.M., aed 31 years, Sb. Khader T., Bahija Manzi!, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadwep, Pin - 682 552. 

Nafeesath U., aged 35 years, DIo. Eassa Kottappura, 
Unnam, Ainini Island, Union Territory of Lakshadweep, 
Pin —682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bliava V.S.) 

Versus 

The Union Thrritory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Patichayaths, 
I)epartment of Parichayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, UniOn Territory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Par'chayath, Arnini lland, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Eecutive Officer. 

(By Advocate: Sri . Radhakrishnan) 

56. 0A388/2013, 

DMlJi '."RAmanula, aged 38 years, S/o. Sayed 
/mmed P.K., Puthiya Pandaram Kilta6. 

/ 	'. 	 \•., 	' i2g 	Iy1laaka Banu, aged 27 years, D/o. Ibrahim, 

 9
~F anakkal House Andrott. 

8 E  

Respondents 



• 	 •• 	 .-. 	 H 

- 	

S 

60  

	

3. 	K. Sajeedkhn, aged 26 yers, Sb. Cheriyakoya, 
Kunnel House, Amini. 	 Applicants 

(By Advocate: Sri K.B. (Iafrgesh) 

11 Versus 

	

I. 	The Administratot 
Administration of the Union Territory of Lakshadweep, 
Kavaratti 682 555. 

I)irector of Panchayats, Dep!artment of Panchayats, 
Administration of the Uftion~l Terrjtory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husandry, Administration of the 
Union Territory of Lakshad'eep, Kavaratti, represented by its 
Director— 682 555. 

Assistant Settlement Officerç 
Amini Island - 682 554. 

Village (Dwep) Panchayat,[ 
Kiltan Island, represented bits Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Island, represented Ipy its Executive Officer-682 553. 

Village ([)we.ep) Panchayat,Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhaktishn 1ian) 

57. 0A390/2013 

	

I. 	C.N. Abdul Iakem, aged 8 years, Sb. Koya, 
Cheriyannallal House, Kaleni. 

	

2. 	K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillárn House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, S/o. Mohammed C.P., - - 

onhankakkada IIouse,Kalpeni. \ 5 	 ••. 

	

* ( 	7 4 	C .  I labusabi, aged 50 years, D/o Attakoya, 

	

\ 	 eriyannalläl HOuse, Kalpeni. 

-lameedabi, aged 41 years, .D/o. Rarnalan, 	 S  - 



Pakkath House, Kalpeni. 

A.T. SheemaIi, 42 yars, D/o. Hamzakoya,. 
Athanam Thttam House, Kalpeni. 

A.K. Muthubi, aged 53 years, D/o. Cheriyakoya, 
Alikakkada Huse, Kalpeni. 

K.K. Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandamkalam Hbue, Kalpeni. 

Bambathi, aged 43 years, DIo. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, S/O. Mohammed A.K., 
Manjiyanam House,.Kalpeni. 

Naseema M.P., aged 33 years, D/o.Mohamrned K.P., 
Mayamkakkapura House, Kalpeni. 

Humairath :, aged 42 years, D/o. Sayed, 
Poodiyath 1-louse, Kalpeni. 

C.O. Balkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda Hous, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,agd 37 years, Sb. M.P. Khader, 
Maral House, Kaipeni. 

M.P. 11ajira, aged 36 years, Dbo. K.P. Mohammed, 
N4ayamkakkepura House, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, DIo. Hamzakoya M.K., 

Cheriyachaman Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, S/o. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya, aged 33 years, Sb. Chariyakoya E., 
lx 	.' Koliya1a House, KavatatU 

21ussaifl Au, aged 35 years, Sb. Nallakoya, 
ettipura House, Kavaratti. 

TT7T'f' 



I 
Jaffer, aged 3I, years, Sb. Hásan T.P., 
Kaladi HousKavaratti. 

Basheer, aged 36 years, S/O. Mohammed P., 
Kunninarnel House, Iavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, DIo. Aboobacker, 
Kunni name! House, Kavarati. 

Rahrnath, aged 38 years, DI. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, Dbo,. Au, 
1(unnumpuran I-louse, Kavaatti. 

Shamshadbegurn, aged 31 years, DIo. Kuttiyammed, 
Kunnam 1-louse, Kavaratti. 

Jamecla, aged 37 years, DboKunhikya 
Fathima N4anzil, Kavaratti. 

Lilar, aged 28 years, Sb.  Aharned A.P., 
Kadapurathi1!am, Kavaratti 

Noorul Ameh, aged 33 years, Sb. Sayed Buhari, 
Palalam I-louse, Kavaratti. 

Abdul Rasheed, aged 23 yeas, Sb. Hasainar, 
Umbiyapura I-louse, Kavaratiti. 

Hussain B., aged 43 years, S'o. Kunhi Kunhi P., 
I3iranthoda House KavarattiL 

Mohammedali'T.P., aged 35years, 
Sb. Aboobacker K.K., Thekd1apura House, Kavaratti. 

Sajid Khan, aged. 39 years, Sko.  Sayed Koya, 
Edanilam I-Iothse, Kavaratti. 

- 36'Jssin C. , aged 33 years, Sb Au K P, 
.Cdnam l-loJse Kavaratti. 

	

3/7 	Mohammed Rafl, aged 37 years, S/o. Harnzath Haji A P, 
/ MoIkepura 1-louse, Kavaratti. 

.. .// 



Mohammed Shaffee P.A., aed35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikbm, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hôise, Kavaratti. 

Mushin, aged:39 years, Sb. Nallakoya, 
Kuttithyapur House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharaminakeu ra House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 

Palamkakkada I-louse, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pal1icham House, Kavaratti. 

Shihab, aged35 years, Sb. Kunhimoideen, Muilapura House, 

Kavaratti. 
R. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheem A., ged 30 years, Sb. Khader, Agam House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul 1-1ashii MI., aged 33 years, Sb. Attakoya, 

Mukriya 111am 1-louse, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiypura 1-lOuse, Kavaratti. 

C.P. Al5dul Rak, aged 42 years, Sb. Mohammed, 

Chamathayra 1-louse, Kavaratti. 

Si. 	K. Abdul Rasheedu, aged 42 years, Sb. Harnzath, 
Kunhibiyoda House, Kavaratti. 

52. 	C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura 1-loOse, Kavaratti. 

.T.P:.Habeeb Rahman, aged 43 years, Sb. Khalid, 

e1athIru\/atapura 1-1use, Kavaratti. 
( 

' 	 .-. 

1 

* 

• 



. Moominath, aged 37 ,yeais, EIo. Kidav, 
Neliyampura House,. Kavaratti. 

Ha1irna; aged 5 years, D/o. Koyamma, 
Tha1eeKepuraHouse, Kavarakti. 

56 	Sayed Abdul Raheem, aged 46 years, Sb Haji Sayed Shaikoya, 
Umrnaianda House, Kav1aratti; 

Abdul Reherfl, aged 30 year, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P, aged 38 years,p/o. Hamzath, 
Ullkanaputa 1ouse, Kavaiatbi. 

Sayed Abdul Jaleel, aged 39,ISIo. Aboobacker, 
Puthiya Kunnàrnkalam, Kavratti. 

Muhsin, aged 38 years, Sb. 1(.oyamma, 
Kunnumpurã HouSe, Kavaratti. 

Seethi Koya, aged 39 years, 5/0. Cheriyakoya, 
Edanilarn I-louse, Kavaratti. 

Mariyommabi, aged 36 years, D/o. Mohammed, 
Kattikularn 1-IouC, Kavarattil 

Mohammed Shafi, aged 33 yars, Sb. Ahammed Haji, 
Pakichipura House, Kavaratti. 

Mubeena, aged 23 years, I)/o 1  Sayed PoO, 
Ne!iyái:iputa House, Kavaratti. 

Salma...ged 22 years, Dbo. Cheriyakoya, 
Vadákia pura House, Kavardtti. 

Muhanmcd,aged 32 years, So. Attakoya, 
Vadk ilapura, Kavaratti. 

Sairahanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal Hous,.Amini. 

Mohammed Ali P.M., aged 27 years, Sb. 1-Iamza, 

	

," 	.. 	. . 	. Arnini. .  

I  

/ "tc9 	C1eityakoya, aged 41 yeais, Sb Abdul Khader, 
\Pndäärn 1-louse1. 	Amini. . 	. 	.  

\&' I 

\ 
\ \ 	. 
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Cheriyakoya M.Ci, aged 32 years, Sb. Harneed, 
Melachetaa House,Kadmath 

Shafee V.P., aged 39 years, Sb. Ismaih 
Vadaki1apua I-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, •Kadtiiath. 

Shahul Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta 1-louse, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal., aged 46 years, Sb. Rhader, 
Attalada I-loiise,A.ndroth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal 1-louse, Androth. 

78, 	Badarudhe'enKoya A..B., aged 38 years, Sb. P.S.J. Thangal, 
Al iyathammada B ithathabiyyapuram House, Androth. 

Asmab, aged 3S years, Gbo. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda 1-louse, Androth. 

82, Nusaiba A, aged 45 years, D/o. YousafM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 years, D/o. Nallakoya T., 
Lavanakkal House, Androth. 

Baiha T,, aged 37 years, D/o. Pookunhikoya, 
Thai lath 1-louse, And roth. 

th P., aged 42 years, Dbo. Koya Kiadve, 
a HOuse, And.roth. 

* 

AMy 
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Naseera Banu M K, aged 40 years, Dio Kunhi Koya, 
Moo1ak I-Iôuse,Androth. 

Kadeesrnrflbi L.., aged 40 years, Dio. Seethi M., 
Lavanaka1 House, Androth. 

Sarommabi T, aged 43 years, ~O/o. Aboobacker, 
Thacher.y,. Hoise, Androth. 

Mullapoo M.K., aged 39 year, Dio. Koya, 
Maidandurakatt House, Androh. 

Hafeera L., aged 39 years, Dio. Koyamma K.., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years,Dio. Muthukoya K.P., 
Thachery I-louse, Androth. 

Habeebath A, aged 42 years, io. Muthukoya K.K., 
Ayinammadã House, Androthi 

Muthubi P.M., aged 42 yeas, io. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 yeas, Dio. Sherukunhi, 
Kunnel House, Adroth. 	I  

Harneedath M., aged 43 years,D/o. Siddiqu M.K., 
Makket House, Androth. 

Safiyab 	aged 39 years, Dip. Nallakoya M., 
Mathi11ousé; Androth. 

Rahil M., agd 39 years, D/o. Nallakoya, 
Mathil:.House, Androth. 

Hussain P.P.,:aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, agd 56 years, Sb. sainar K., 
Attalada House, Androth. 

Husa,E.K., aged 48 years, S.M. Seethikoya, 
Edayal House, Androth. 

'\"\A 
'r \ 

aed Mohammd Koya L , aged 54 years, Sb Kader P, 
\iakkaI House, Androth. 
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Hussaip K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnáhada..1ouse, Androth. 

Ismail, ged 40 years, Sb. Lava Burhikage Moosa, 
Kunnurnange House, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam 1-louse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Modainpura House, Androth. 

(By Advocate: Sri K.B, Gangesh) 

Versus 

Applicants 

The Adrninis:trator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayats, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

1)irectOr, Department of Labour and Employment, 
Adth1itratin of the Union Territory of Lakshadweep, 
Kavart1ti - 682 555. 

Department of Education, Administration Of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director— 682 555. 

[)epartment ôfAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

3. 

ru 

5. 

ru 

( 	)1' 

I)epatinent of Women and Child Development, 
Adrniii tratiOn of the Union Territory of Lakshadweep, 
Kavçti, represented by its Director - 682 555. 

Deprent of Fisheries, Administration of the Union Territory of 
1kshdthveep ; KaVaratti, represented by its Director - 682 555. 

Department of Animal Husbandry, Administration of the Union 
Teritory of Lakshadweep, Kavaratti, 	 V  

/'rresented by its Director-682555. 	 - 
z, 
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LakShdweep: Khadi and Village Industries Board, 
Kavaratti, re'rèsented by its Chairman - 682 555. 

Revenue Su Divisional Obfficer, Kavaratti Island —682 555. 

Sub Di\isioral Officer Anini Island - 682 554. 

Assisian Engineer, LPWD Sub Division, Androti Island-682 553 

13 	akshadweep Disti ict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Excutive Officer— 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executive Officr - 682 55 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive O1flcer - 682 55. 

Village (Dweep) Panchayat1 Amini Island, 
represented by its Exccutive Officer - 682 554. 

Village (Dwep) Panchayatj 
Kadarnath Island, representd by its 
Executive 0 ffli c e r - 682 553 

Village (:De:p) Panhayat,' 
Androth Island, represented by its 
Executive Offier— 682552. 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 392/2013 

Hussain, S/oAboo.ala, 
Sarmappada (Konchukakad) House, 
Agiresntly working as Cleaner, 
RGS Hdpit?l, Agatti 

Shukoo S/ late Kidave, 
Pakrurnupanoda 1-louse, Agathi, 
Preshw:k.iri.g as Cleaner, 
RGS Hospital, Agatti 

' 	 t\•1 ' 	\\ 

atheei, S/ôAttakoya, 
K1kandiyoda House, Agathi, 
Isentlywdrking as Cleaner, 
RGS 1-Iospitl, Agatti 

......... 
,- 

Respondents 



I 
Harneedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Subaid D/o Mohanied, 
Kulalioda 1-16use, Agathi, 
Present1 working as Cleaner, 
RGS 1-lospital, Agatti. 

Hajara, D/o late Hider, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheernabi, D/b late Shamsuddeen, 
Beepapada 1-!oüse,Agathi, 
Presently working as Cleaner, 
RUS 1-lospital, Agatti. 

Abida, D/o 1-larneed, 
Makkiyachoda House, Agathi, 
.Presenfly working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, D/o Moharned, 
Koylam House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaiman, S/6 F-larnza, 
Kalanhithi)ioda House, Agathi, 
PreeIy working as Cleaner, 
RGS 1-lospital, Agatti. 

Maharnood, S/o Koyassan, 
Amperpally 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Saifil1a, S/c.  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 

- RGS I lospital, Agatti. 

Ab'duriirnar, S/o late Harnza, 
.V 	A a

'  
Me.iail 	m House, Agathi, 
Presently wçirking as Dhobi, 
RGS Hspita1, Agatti. 

/ 
i;\ 
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Abdulkader;/o Ummer, . 1. Biioç1a I-louse, Agathi, 
Prenividing as Dhobi, 
RGS 11 	1II Agatti. 

Abdulla,S/oKhalid, 
Kandavar Gcithi House, Agà lii, 
Presently working as Clean4, 
RGS Hospital, Agatti. 

(By Advocate: Sri R. Ramadas) 

Versus 

The Administator, 
Union Territqr.y of Lakshadweep, 
Kavaiti.-682555 

The Chirpeçon, 
Vi11d9(Dweep) Panchayat, 
Agatti 11aid U nion.Territory of Lakshadweep 682553 

The Mbdical Officer in charge, 
Comipun ity Health Centre, 4gatti Island, 
Union Territory of .Lakshadveep 682553 

(By Advo(ri S. Radhakrishnan (RI &3)) 

59. 0A393/20l3 

C.MiiiifaRoyagcd  44 years, 
Sb SirdjClkircyammakada House, 
Kadanat.Ski11ed Labourer, 
Office .o'fth Vssistant Engineer Electrical, 
Eecirical Sb Division, Kadhmat. 

K.P. .lalakiddeen,.aged 41 years, 
S/o 1-lamëcMadkinachetta, Kanip.ura Hous 	. 
Skil1ed.lbbjrer, 
Office obe  Assistant Engineer Electrical, 
[ltri aflb  Division Kadarnat. 

3 	K. P aged 31 ycais, Sb late Nallakoya 
Kunli1däIHouse, Kadarn.t, Skilled Labourer,  
0fficIl4\ssistant Engieer Electrical, 
Elctri 	S3b 'Division, Kadàrnat. 

.-----_. 	4. B.I'vi. Asadulla aged 42 years SoHameed Melachetta, 
Ti 1 "\ 

OP 

./ 	
\................... 

)) 

- -_ 

Applicants 

Respondents 

S 



Bii iyoi idHousc, Kadamat, Skilled Labourer, 
01 fipe ofl1Assi stant Engineer Electi ical, 
Electi.àlSUiDivision, Kadamat. 

5. 	K.P: Kunhika, aged 41 years, S/o late Hassainar, 
Keelacherr'y House, Kadamat, Ski lied Labourer, 
Office of the Assistant Engineer, Electrical, 
Electrical Sub Division, Kadamat. 	 Appl icànts 

(By Advocat: Sri. R. Sreeraj) 

-The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Director;of Panchayat, 
[)epartment àf Panchayat, 
Admipistratin of Union Territory of Lakshadweep, 
Kavaratti- 682555. 

J. 	The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The A,sistant Engineer, Electrical, 
E!ectjaI Sub Division, Kadamat-682 556. 

5 	1 he Chaii peison 
Viilgebeep Panchayat, Kadarnat 682 556 

(By Advocäte: i'S. Radhakrishnan(R 1 -4)) 

60. OA 394/2013 	. 

1. 	UP. Jamal',.S/Q CO. Koyamma, aged 39 years 
workii ã,Skilled Labourer, 

• 	 Aniiiial Hybandry Unit,. 
Union '1 eli itoly of Lakshadwecp, Kalpeni-682 557 
and i'cidi't Umprampappada House, 
1/1-aIpeiktlairid-682 557. 

2 	1 l 	u4dktya, S/o late M K Harnzakoya, aged 43 years 
worin,"s S)iiled Labourer, 
Animà!Husbandry Unit, 
Uio'hTrritry of Lakshadweep, Kalpeni-682 557 
and residing at Thithiyapada House, 
Kaleni Islarid-682 557. 

M. Hyder, S/b late M.K. Yousef, aged 43 years 
workiigs Casual Labourer, 

MINIS 

TT ••• •• •••  
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Animal Husbandry Unit, 
Union Territr' of Lakshadrfeep,  Kalpeni.682 557 
and residing dt ManchiYanarn  House, 
Kalpeni 1slarid-682 557. 

K.O. Mo1Vaned IbnuJaffr, S/o K.P. Sayed, aged 44 
years, thkin: as Casual Ubourer, 
AnialiJusbahdry Unit, 
Uni'o:Tritèry of Lakshadweep, Kalpeni-682 557 
and:ièsdng .t Kakatchiyoda House, 
Kalpeni°lsland-682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as CauaI Labourer, 
Anithal Husbandry Unit, 
Unior TerrjtOry.ofUakshadweep, Kalpeni-682 557 
andresiding:t Ma!mikakkada House, 
Kalpenilslad-682 557.:  

M. Kalam, Sb M.C. Muthukoya, aged 34 years 
woiking as Casual. Labourer, 
Anima,l .Hu 	idry Unit, 
Unn cii itoly of Lakshadweep, Kalpeni-682 557 
an;idint Maral House, 
Kalpêhi ls!d-682 557. 

K.K Mohaimed RafeequeJ S/o V.K. Kojankoya, aged 45 
yeai, wor1(i1g as Casual iLabourer, 

Animal Hulandry Unit, 
U nion Territory of Lakshadweep, Kalpeni-682 557 
anq.r6siding t (andamka!am House, 
Ka3erld682 557. 

	

8 	M uhhAZ 'a,.S/o late M C Ahrnedkunji, aged 47 years 
wóigJasuai Labourei1 ; 
An.al,i-Jusbandiy Unit, 
Unior reii ifdiy. of Lakshadeep Kalpeni-682 557 

Mràl House, Kaleni lsland-682 557. 

	

9. 	K.Q. Abdu! Salam, S/o P. Jssainar, aged,9 years 
wokingas Casual Labourer, 
Animal Husbandry Unit, 
UriOn TerritôrS' of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 

\Ka!peni ls1aid682 557. 
/ 	 V 	' 

';/ 	 " 	 -• 

	

1 	PP..4.ithafa, S/o late Sayedmuhamrnedkoya, 
d4eai, working as Casual Labourer, 

Unit, 

AtA 

S 
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Union Territory oiLakshadweep, Kalpeni-682 557 
and residing àt Pokkarappada House, 
Kalpeni 1s1aiid682 557. 

(By Advoct 	1 Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerritOy of Lakshadweep, 
Kavaratti,-682555 

3 	1 he Chief. Executive Officer, District Panchayat,% 
Unioii Terrij,iy of Lakshadweep, 
Kavai ani,-682555 

4. 	The Veterinary Assistant Surgeon, 
Village Dëe'p Panchayat, 
Kalpeni-682 57 

Applicants 

Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA395/201 

Sai61 Abj S/o Yusuf, aged 40 years, 
Chr:ithriaI1aJa House, Kadamat, 
Helpei 1Diçict Panchayat, Kadamat 

Ab!hukbr, S/o Sayed Au, aged 41 years, 
U kjayacliett 1-louse, Kadamat, 
13 ui:i'er, District Panchayat, Kadamat. 

M. Khalid, S/oNadeer, aged 43 years, 
Madurakam I-louse, Kadamat, 
llper, District Panchayat, Kadarnat. 

AyoObkhan, :: S -/o Kunhikoya, aged 37 years, 
Keertii Maha! I-louse, Kadamat, 

strict Panchayat, Kadamat. 

Sreeiaj) 

\ 	)~ ) 	
Versus 

v 	/ 



Th Adnisrator, 
Union Twtoiy of [aksh 
Kaa;855 

The IirtorofPanchaya 
Department fPanchayat, 
Administration of Union 
Kavarafli-682555 

The Chief Executive Offi 
Kavaratti-6825.55. 

0 
weep, 

tory of Lakshadweep, 

District Panchayat, 
Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400/2013 

Siraj, ad 44 	years..'S/o M. Subair, 

.Puthiya Pandarai 	1-louse, lgatti Island, 

Union l'crritQiy of Lakshaweep. 

 Noushd A1i,' agedl 32 yea s, S/o U. Sabjan, 
Keela Saramina 	ada H6ue, Agatti Island,.' 

Union Territory of Lakshadweep. 

 M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahirnan, 

Mela JJloth 	l.IOuse, Agatti Island, 
Unib'i'erritory of Lakshaf!weeP. 

 T.:hid; aged 30 year, S/o Kidave, 
Me:la1l1àftoUse, Agatti lsland, 

Union T1erory of Laksha6weep. 

 K.CA6dulShukoor, aged 1 38 years, S/o Kasmi, 

Kariyamaclett 	1-Iouse Agatti Island, 
Union TerritOry of Lakshabweep. 

 M.P. NiânUddin, aged 27 
llôtisc; Agatti island, 

years, Sbo M. Abusala, 

Melap 
UniQn Terpry of Laksha!dweep. 

(By Advcate 	ti N Anilkurnai) 

' VclsLs 

f 	 •: 	.: 	:. 	jS 

- Ihe 	drnimsi atot, 
; 	Jnion Ferritory of Lakshadweep, 

avaratti.68?55I 

/ I he Chut pci son, 

App! icants 



1• 
\/illage (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

J. 	The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255: 1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
U nion l'erritory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (I-louse), Kalpeni Island; 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicants 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

, Th 	>The 
1 \  

.... 
3 	lhe 

c; 

: 

/ 

Chairperson, 
age (Dweep) Panchayat, Kalpeni. 

irector of Panchayat, 
tment of Panchayath, Kavaratti-682555. 



• 

4. 	The Director, 
I)epartment of Science & Tchnology 
Kalpeni. 

(By Advocate: Sri S. Radhakrishnn (Ri ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani;nal Husbanry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan); 

Versus 

The Administrator, 
Union Territory of Lakshaweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

Respondents 

Applicant 

The Veterinary Assistant Srgeon, 
Office of the Veterinary Msistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweej-682 557. 

The Chairperson, 
Village (Dweep) Panchayat 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrish4an (Ri-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 yars, 
Pathummathoda (House), Kiltan Iland, 
U.T. of Lakshad weep, Working as  
Horneopathic Attender in Homeopathic Unit 

Dwcep, 

	

' 	\ 

	

/•;' c " 	 \ 
Mr. Grashious Kuiakose, Sr.) 

/ 	By5_voate: Ms. Daisy I Daniel) 
I 

\ 	) 	) • 	
Versus 

\ 	 / 

Respondents 

Applicant 



The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary 1-Iealth Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdl Kareem C., aged 42 years, S/o Subair P.P., 
Chonarn House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

 Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti, 

 Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

,- Aboobacker P.K., aged 31 years, S/o Koyassan, 
thukotta IMS 	 House, Agatti. 

P,aged 39 years, S/o Hamza, 

i?arnrnedT 

Respondents 



I s.s 

1 0. 	Saomma M., aged 39 years, D/o Harnza, 
Mariyathoda House, Agatti. 

11 	Ashraf AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda I-louse, Agatti. 

Abdul Razzak R., aged 33 y ars, S/o Hamza U., 
Roullammada 1-louse, Agatti. 

ShalTabi P.I., aged 36 years, DIo Harnza K., 
Puthiyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh)[ 

versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555, 

Directoi.of Panchayats, 
Department of Panchayats, 
Administration of the Union 1  Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Educatioti, 
Administration of the Uhion Territory of Lakshadweep, 
Kavaratti-682555. 

Village (I)weep) Panchayat, 
Agatti Island represented by,  
its Lxcecuti\' Officer-68254. 	 Respondents 

(By Advocate: Sri S. Radhakrishnn) 

67. 	0A4441/2013 

Aboosalih, S/o.R.asheedKoya, 	I  
Padalapura, 1 iltan Island. 
Union Territory.of .Lakshadweep, )in-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharrn) 

versus 

Union 'territory of Lakshadeep represented 
by the Administrator, 
Kavaratti Island, Pin- 682555. 

c 
;'  

S 



The Di rector of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union lerritory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/203 

11amed K., S/a Abdul Rahman, aged 36 years, 
Keelaillam H). Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/a Badar K, aged 28 years, 
Kuttukum (I-I) Ki Itan Island, 
Union Territory of Lakshadweep. 
Workitig as Casual labourer in 
Laksh:dv 1 ep Building Development Board, Kiltan. 

1-lisminoor, S/a Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer In 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/a Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Woi'kig as Casual Labourer in 
Lakshadweep 131.111ding Development Board, 

	

Kiltan.H 	 Applicants 

MtN/S1, 	\ 

1.1 

/ 
I' 	/ 
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Ioo 	 S 
(By Advocate: Mr. Grashious Kuiiakose, Sr.) 
(By Advocate: Ms. Daisy : 1 Daniel) 

Versus 

The Administrator, 
Union Territory of Laksha weep. 

The Chairperson, 
Village (Dweep) Panchayat,, Kiltan. 

Secretary, 
Lakshadweep Building De)eloprnent Board, 
Kavaratti. 

Li. 	Director olPanchayat, 
Departmeht of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (Ri, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 	- 
Chetlat Island. 	 Api icant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Admintration of the UnionTerritory 
of iakhádwee, Kavaratti 1 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariaij), 
Kvaratti— 682 555. 

Department of Science and Technology 
Union TeiTitory of Lakshad'eep, 
Kavarathi 682 555. 
Repreentedby its Director. 

(By AdvocatMr. S. Radhakrishnan) 

Respondents 



K. Bushra Bëpgum, W/o 1-lakeem, 
Aged 27 year, Casual Labour, 
Office of the Veterinary Assistant Surgeoi, 
Animal Husbandry Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-larinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Uniofl Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555, 

TheDii:ector of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavardtti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amii. 
Union Territory of iakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -62552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/2013 

Rahrnath Beegurn Keelakunnikkam, 
W/o. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of I..akshadweep. 
Residing at Keelakunnikkam I-louse, 
Kadamat Island 
Union 1'erritory of Lakshadweep, PIN - 682 556. 

2. 	Mohaiiiiied Shafi Qraishi Malika, 
, S/o. M. Sayedali, 

ata Entry Operator (MGNREGA) 
ge (Dweep) Panchayat Qifice (MGNREGA) 

>f 	
ftmath Island, Union Territory of Lakshadweep, 

'louse, 



Union Territory of Laksh LdWCp, PIN - 682 556 	Applicants 

S 

(By Advocate Mrs. Sreedevi Ky 

Versus 

I. 	The Administrator, 
Union Territory of LakshadwFep, 
(Departiient of Rural Development) 
Kavaratlli. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Larantee Act, 
Office of the Programme Officer, 
National Rural Eilo'ment guarantee Act, 
Kadamat, Union Territory 
of Lakshad Weep. 

(By Aclocàte Mr. . Radhakrishnai) 

72. OA 507/2003 

Muthu.Koya K 
Casualiabour, Street Light Maintenance 
Vi I lag D\ieep Panchayath, mini island 
Union Territory of LakshadvreeP 
Permanent address : Kunninamel House 
Amini [sland, Union Territoity of Lakshadweep 
Pin— 682 552 

(By Advocate: Mr.TCG Swamy) 

Versus 

I. 	The Ad;1inisttator 
Union..Tèrritory of Lakshad'jveep 
Lakshdweep Administration 
Kavarafti.— 682 555 

• The Executive Engineer 

	

/ 	 (Depaitment of Electiicity) 
'dministiation of the Union Terntoiy of Lakshadweep 

avaratti —682 555 

	

/ 	".:• 	 • 	 - 

	

\ 	3.j ;:- The Secretary (Panchayats) 
(,Direct.orate of Pa.nchayats): 

/ 

	

'N 	
"j" e• 
	

•, 

•.---•- 

Respondents 

Applicant 



to 

Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

The Chiirperson 
Village Dweep Panchayat 
Amini island, 
Union 'lerritory of Lakshadweep - 682 552 

The Asistant Engineer (Ele) 
Electrical Sub Division 
Union 'lerritory of Lakshadweep 
Amini island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 	 Respondents 

(By Advocate: M r.S .Radhakrishnan (RI -3,5&6) 

73. 	O.A No. 50912013 

Maleeha Beegum K.C. 
1)10. indeen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida Beegum K. 
DIo. 11tnizakoya 
Kandlath I-louse, Androth. 

Subaida M. 
DIo. 1<Jdave U.K 
MalKi<et I-louse, Androth. 

Aysha 13egum P.V.K 
[)/o. YaIooh P.1K 
Puthiy&Pentamvei i Kad 
Androth, 

Rahmaih l3eegum K; 
DIo. l-lamzakoya P.P, 
Kunhali I-louse, Androth. 

'ihahi 'a L. 
,- T T 	 -.-- \DIO. Seethi Nallal 

I-louse 

\1
.ndroth.  Uj 

\ 	
7. 1 uaidaA. 

\ . . 	
. DIØ. S'yed Mohammed M. 

4° 

... 



1 

Aliyathara 1-louse, Androth. 

8. 	Fathinathu Suhurabi P.\I.K 
DIo. N4ajeed P.V.K 
Pentmbe1i Kad, Androth 

9, 	Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandi1.th I-louse, Androth. 

10. 	RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyarnmada I-louse, Androth. 

I I. 	1-laseena Beegum C.P.I 
DIo. Abdulla MY 
Chemmachery Puthiya 111am House 
Androth. 

12 	l-Iabsibi P.U.P 
DIo. Fakarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

'Jersus 

. 

Applicants 

The Administratoi', 
Ad m i n istration of the Union Territory 
of L,akahadweep, Kavarathi - 682 555. 

2 	Dnect(Aate of Industries 
Union'Trritory of Lakshadweep 
Kavarathi, represented by the 
Directorof Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakxishnan) 

74. 	OA 510/2013 

1-laseena@ 1-laseenabi Therakkal 	 .... Tv  

/ " 	 r 	 hc-iakka I-louse, Kadamath 
/ 	 Dt it' Opeiatoi 

(
Vilhge Dweep Panchayath, Kadarnath 	 Applicant 

)j,. 
\ 'JJ' / By!Advocaté: Mr.R.Sreeraj) 

7 



Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti 682 555 

The Director of Panchayath 
Department of Panchayath. 
i\drninistration of Union lerritory of Lakshadweep 
Kavaratti 	682 555 	11 

The Executive Officer, 
Village (Dweep) Panchayth 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 	H 

The District Progranme Coordinator 
i\4GNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer M GNREGA 

Kadamat - 682 556 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

Re s po n dents 

K.VNasecr 
Kodavalappu 1-louse, Kiltan 
Cook, ()overrmett Senior Secondary School 
Kit tan 

2. 	K.P.I)awood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 

( By A d vocate: M r. R. S ree raj ) 

Versus 

/ 	kNe Administrator 

1' NQn lerritory of Lakshadweep 
j vrutti —682 555 

* 
•. '1 	Director of Panchayath * 

,-r 

Applicants 



S 	 lOb. 	
. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan —.682 558 

(By Advocate: Mr.S.Radhakrishnari (R1-3 & 5) 

76. OA 566/2013 

SafiyathS 
Cook, Government High School 
Kadarnath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P,Ismail 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.Schóol 
Kadamath 
Residing at Kailiyarnrnakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P. Amanu Ila 
/ 	k tSTkf/\Cook Government J. B.School 

darnath 

ç- 	Rsiding at Kunnumpura 
I , 	> tdmath Island 

AM 

Respondents 



Ummer PP.1 
Cook, Government J.B.SchdI 
Kadamath 
Residing at Alikothapura f 
Kadamath Island 

Hidayathulla P 	 1 Cook, Government J.B.Schodl 
Kadamath 
Residing at Kadamath Is!ard 

Muhammed Shafi P.P 
Cook, Government S.B.Schoo! 
Kadarnath 
Residing at Kadamath IsIa4d 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 	' 
Kadarnath Island 

Abdu!lakoya B.M 
Watch and Ward 
Government J.B.School, Kádamath 
Residing at Biriyomrnada 
Kadamath Island 

JaferP 
Driver, Jawaharla! Nehru Senior Secondary .Schoo! 
Kadamath 
Residing at Pupathada 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territoiy. of Lakshadeep 
Kavaratti - 682 555 

App! icants 

_2. 	Director of Panchayath 
DQpartmentofPanchayath  

/ 	.------ i -Administration of Union Territory of Lakshadweep 

c\TAaratti - 682 555 
c' 

J?f1 	uJ 

heiHead Master 



Government J B School 
Kadarnath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. 0A567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union. Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 	 I  
G overnment Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
. Mariki lam 1-louse, Kavaratti. 

Ij•. ''Habusa 

Alachapada, Kavaiatti 

 Yacoob 	 . 
Kaladi 1-louse, Kavaratti. 



• 
Muhammed Salih 
Aynepura House, Kavarai 

Fareeda Beegam 
Molokepura House, Kavârati. 

Saleem 
Pallicham House, Kavartti.. 

8, 	Bamban 
Nambicham House, Kav1ti. 

Sayed Abdullakoya 
Chendipura House, Kaväfrti. 

Nafeesathbi 
Poodiyam House, Kavaratti. 

Jarnaliyath 
Thirinipura House, KavaiFatti. 

Fazeela Beegurn 
Kannipura House, Kavaatti. 

Ummer 
Thirinikad I-louse, Kavarätti. 

Firozkan 
Athnachamrnada House, :lKava1tti, 

Jaffer 
Marikilam House, I(aváatti. 

Amanulla, 
Mela 111am House, Kavratti. 

Sirajudheen 
Molokepura House, Kav.äratti. 

18, 	Hiyasudheen 
Chamayathapura 1-louse, Kavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

'. flu 
i 	Kuttipapepura I-louse, Kavaratti. 

/ 
/1 



A . 

Ashik 

	 0 
Puthiya Alikorn House, Kavaratti. 

Mohammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

24, 	Jamhar 1-lussain 
Beeranthoda House, Kavaratti. 

25. 	Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura I-louse, Kavaratti. 

I-lazarath 
Chungam House, Kavaratti.' 

Khalid 
Thottathapui'a House, Kavaratti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

Applicants 

1.. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union T&ritory of Lakshadweep 
Kavararti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Animal Husbandiy 
Department of Ani ma! Husbandi'y 

'-drninistration of Union Territory of Lakshadweep 
- ,, 'Kavaiatti —682 555 

\ Vi!lagc (Dweep) Panchayath Kavaratti Island 
1ipiesentcd by its Executive Officer, 



I ,I 

Pin-682554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnà±i) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan,:: 
Residing at Kilthan 

Smt.Sulfabeegum 
Cook, G.H.S Kadmat 
Residing at Melachetta Hijukiakudi 
Kadarnath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan). 

Versus 

The Administrator 	rn 
Union. Territory of Laksadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Island 682 557 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltan Island P0., 
Union Territory of Lakshadeep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabü Sreedharan) 

Versus 

\Union Territory of Lakshadweep, represented by the 
/4' r 	 •Administrator, Kavaratti Island, Pin— 682 555. 

Tle Director of Panchayath, Union Territory of Lakshadweep, 



r 	 . . .• 	

. 

Kavaratti Island, Pin - 682555. 

The Chairperson, ViI1a.(Dweep) Panchayath, 
Kiltan Island, Union Teritbry of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Viliage (Dweep) Panchayath, 
Kiltan Island, Union Teriitory ofLakshadweep, Pin 682 558. 

5. 	The Library and Informaiipn Assistant, Public Library, 
Kiltan Island, Union Teibry of Lakshadweep, 
Pin-682558. 	'; ••. 	. 	 Respondents 

[By Advocate: Sri S. Radhakiishnan(R1, 2,4 & 5)] 

0A634/2013 

Malikdeenar, aged 21 yeas, Sb:. Hamzath, 
Sara Manzil i-louse, Agatti. 	 . . 	 Applicant 

(By Advocate: Sri K.B. Gangeh): 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats 
Department of Pancha)iat, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

J. 	Department of Educatioii; Administration of the 
Union Territory of Laksh.adweep, Kavaratti, 
represented by its DirectO' - 682 555. 

4. 	Village (Dweep) Panchayat, 
Agatti Island, representedby its Executive Officer, 
682 554. 	 :' 	 Respondents 

(By Advocate: Sri S. Radhakrishan) 

0A63512013• 	... 

..' 

/.' 	 K P , aged 40 yeats, S/o. Sayed Muhammed Koya, 
\. 	ttampalli House, Agatti 

. 	 . 
2. JYqunis, aged 31 years, S/B, Abdulla, Mariyathoda House, 
1* / . 	. 	I. 	 . 

/ 



0 	 113 

Agatti. 

K.M. Shahida, aged 40 yeaers, DIo. Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Amina, aged 46 years D/o. Abdul Rahman, 
Kuttiyam Mukriyoda House, Agatti. 	Applicants 

(By Advocate: Sri KB, Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of I-lealth Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Offlcer in chr, 
Community Health Ctie, Agatti - 682 553. 

Medical Officer in Charge, Rajiv Gandhi Speciality Hospital, 
Agatti — 682 553. 

Village (Dweep) Panhaa, Agatti Island, represented by its 
Executive Officer, 682 553 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 0A791/2013 

Fareeda Beegum M.1., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

( 	't' 
1.• 

•, 	 ) 

' 	 / IT  

IT 

Versus 

The Administrator, 
Administration of the Union  Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchaya. 
Department of Panchyats, 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554. 



Uh- 

Project Manager, Desiccated ç9conut Powder Unit, 
Lakshadweep Development'Corporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Ad.mn.), Lakshadweep Development 
Corporation, Kavaratti - 682554. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishna) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Valiyapura I-louse, Kilthan Island P.O 
UT. of Lakshadweep. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakshadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 	 Respondents 

Pc 

85. 0A880/2013 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Tei'ri tory of Lakshadveep- 682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

III 	'n  Territory of Lakshadweep represented 

( 	' 	çte Administrator 
avfrratti Island —682 5551 



Pr 	
15 

Director of Panchayath 	1 

Union Territory of Lakshdveep 
Kavaratti Island - 682 555 H 

The Senior Adn-ijnjstratje O fficer 
Education (District Pachaç1) 
Union Territory of Lakshadp 
Kavarattj Island - 682 555 

The Principal 
Government Senior Seconry School 
District Panchayat, Kiltan I1ànd 
Union Territory of Lakshadveep 682 558 

(By Advocate: Mr. S.Radhakrishnh) 

86. OA 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House •t'Hp: 
Chetlat Island 
Union Territory of Lakshad.p-.682 554 

GI 
(By Advocate: Mr.Shabu Sreedh) 

Versus 

Union Territory of LakshadeepTepresented 
by the Administrator 	v 
Kavarattj Island - 682 555 kJL 

The Director of Panchaiath 
Union Territory of La.kshadwèp 
Kavai'attj Island - 682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lakshadwep 

• 	 Kavaratti Island - 682 555 

The Principal 
Government Senior SecondiShooJ 

• 	 District Panchayat, Chetlat Island 
1Jnion Territory of Lakshadeep 682 554 - 

.•.' : 

M S Radhakiishnan) 

( 

/ 

Respondents 

Applicant 

Respond rits 



87. OA 90412013 

Kadeeja C.P 
Cheriyapurakad 	: 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versust 

I. 	The Administrator 
Administration of the Union Territory of.Lakshadweep 
Kavaratti - 682 555 

App! icant 

Sub Divisional Officer 
Office of Sub DivisionälQffice 
1alpeni Island 682 554 

The Dii'ector (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
ofLakshadweep, Kavaratti —682 555 

(By Advocate: Mr.S.Radhakrishrian) 

88. OA 905/2013 

I. 	Abdu!KhaderC. 
Chekkiriyamrnada Hous:i  H 
Agatti Island 

2. 	13ar Jamhar T.P 
Thekiapura House 
Agatti Island 

(By Advocate:  Mr.K..B.Gangesh) 

Versi..i 

1. 	The Administrator 	.. 
Admjnistj'ation of the Uiib 	erritory of Lakshadweep 

• '. l ftväratti Island - 682 55 

' 	ecor of Panchayaths 
1armcnt of Panchayath 
idiiinistration of the Uiin Territory of Lakshadweep 

•Kavaratti Island - 682 555. 

Respondents 

App! icants 



Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Deve1oprnnt Corporatiori Limited 
Agatti, Kavaratti —682555 

The Deputy Director (Adrnn) 
Lakshadweep Devel opèht Corporation 
Kavaratti —682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682553.. 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

1. 	Safiyullah K.C. . 
Kuttiyachada House. 
Kalpeni Island 	•i..,. 

2 	Saifulla M I 	 z 
Melaillarn 1-louse 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House., 
Kalpeni Island 

Kidave K.O 	: 
Kakkachiyoda 1-louse 
l<.alpen I I-lOuse  

(By Advocate: Mr.K.B.Gangesh) . 

Versus 

TheAdministrator. 
Administration of the Uripn Thrritory of Lakshadweep 
Kavaralti Island - 682 555 

[)irector of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 

- 	 Kavaratti Island - 682 5•L5 
• 	pr-. 	. 	 . 1 

Lakshadweep Building Development Board 
¼ \Union Territory of Lakshadweep 

Kavaratti. represented by its Seéretary —682 555 

Respondents 

App! icants 



it 

The Technical Oflider 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpen i Island represented' by its 
l:xecutive Officer -'682 553 

(By Advocate: Mr.S.Radhakrishnañ) 

90. OA 942/2013 	
, 

I. 	Mohanmied Ashik 
Palliyat I-louse 	' 
Androth Island 

Abdul Lathed 
Karakunnel House 
Androth Island 
Mohan-ime'd Ubaidulla , ];;; 
Chodath House 
Androth Island 

Mohammed F'athai ulla ':e 
Karachetta I-louse 
Androth Island 

hi L 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator. 
Administration of.the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of 'Panchayaths 
Department of Panchayaths 
Administration of the UniOn Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 

represeflted by its Secretary - 682 555 .. 

.4 	'h1echntcal Officer 

( - - 	
khadweep Building Dvelopment Board 

AdrohJsland-682554 
i 	r 	 , 

/ 

.4 

is 

Respondents 

Applicants 



T. 	 •t19 

S. 	Village (Dweep) Panchayath 
rA ndroth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power I-louse, Kalpeni 
Residing at Chakakee! HOuse 
Kalpen i, Union Territoy of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

1. 	Union of India representdb' the Secretary 
to Government of India 
Ministry of 1-lorne Affairs 
New Delhi - 110001 

• 	2.The Administrator 
'' Union leiritory of Lakshach)veep 

• 	- ..làratti —682 555 
- 

Eiitive Engineei 
' 	 2 

9 artjnent of Electrrcity 
avaitti, Union Territory of Lakshadweep 

ZTT 



MO 

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

Respondents 

Applicant 

is 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratli - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavarati –682 555 

Director of Panchayath 
Department of Panc•hayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnarnku!arn House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
— 7.4pternal Inspector 

/sT4ultura1 Department, Kalpeni 
I-louse 

11n\ Island 
Uiçi]erritory of Lakshadweep 

\ 
 \ 	

, 

-.'. 	. 	1.-•••. 

-f: 
\ 	 .r' 
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N. ;. 	 .•. 
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10 3. 	Fareeda Beegum P.V 
Internal inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentarnveli House 
Kalperii Island 
Union. Territory of Lakshadweep App! icants 

(By Advocate: Mr.P.V.Mohanan) 

e rs us 

I. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department. of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavartti —682555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. 	C.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

'..1:..liUi 	of India 
Represented by the Secietaiy to 
IióVernment of India, 
Thistiy of Home Affairs 

J1.ew'De1hi - 110001. 
., 	 ) 

• 	 •.: - 	 / 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
I)epartrnent of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon' ble M rJ ustice A.K.Basheer, Member (J 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of theiii were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of qLite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

/ Y AA  
thç 
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of'a direction to the respondents to regularize their services. In the case of a 

rs who haebe retrenched on completion ol' the period of engagement, 

ay r is for issue a direction to re-engage them. 
* 



, S 
The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Vii lage/Dweep Panchayats and or/District Panchayats. There fore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. IVaderkoya and others - 2005 KHC 248. it is further contended by the 

learned counel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

Stale of Karnataka & Others Vs. Uinadevi and Others - 
4 S( C I 

tat ojRajasihcin V Dava Lal - (2011) 2 ( C 429 	
2 

Z ,4M '  / 



Salya Prakash and Others Vs. Stale of Bihar and Others - 

(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T.: Thimmiah - (1972) 1 SCC 409. 

Jeemon V.]?. Vs. Slate of Kerala - 2012 (1) KHC 397 

Stale of Kerala Vs. Valsainma -2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997,   2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category. of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more, 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

.,.:in.fát undergone. However, in those cases also, no material has been 

• plce4 before us in support of the above contention. Similarly it is not in 

disüte that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

1i N 1est1.Qn of regularization of the services of such irregularly appointed 
/ 	

/ 	 be considered on merit in the light of the principles settled by 

1 ;the 	ex1Court in the cases in S. V.Narayanappa AIR 1967 SC 1071; 

I/ijiundappa (1972) 1 SCC 409 & B.N.Nagarajan (1979) 4 SCC 

07 - Ia one time measure. 



0. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial dscip1ine which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to he made, 
prbvisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made .lbr not scrupuiously;following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jbur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court held  that initial appointments of the appellants were made in gross 

violatioji. of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

•no.of the admitted position that 800 posts of teachers were lying vacant, 
/ - 	 - .y , 	 •'-, 

eT -ipex c th 	ourt expressed the hope that the plight of the appellants would 

aJo he taken into account by the administration and consider the 

...:.esirahy Of relaxing the age-limit provided in the Rules. 

/ 



In Nanjundappa (Supra), theAèxCourt had held thus:- 

"If the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 
is within the power aidpovince of the authOrity, but there has been 
some non-compliancd with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose .to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the .mployees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. it is true that the Adininistration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

/1 T it.appears that many Of them have been allowed to continue. Many of 

The ,have been engaged in one scheme or the other sponsored by the 

entráii ipvernment or in some such other schemes or programmes floated 

by tl Administration on its own by utilizing the funds available with it 
/ 	. I 

The Ad 'iinistration or Village (Dweep) Panchayats have not come out with 

'- 
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any data as regards the actual, requirement of employees in various 

departmeits under them. It has been noticed that in some of the 

departrhetits, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted befoe us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The ver)' fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case,. some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

> akshadweep Administration in granting them temporary status 

7 	 . 	. for 1 emporary Status & Regularization introduced by 

i 	k'e 1rnnof India in Q.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

ppt)t the upkeep, maintenance and distribution of the drinking water 

AM / ¼ 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the clairn of the casual labourers, the Tribunal issued the 

fol1owing among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regular izaiion) Scheme, 
1998.and prescribe it prospectively to the Panchayats for granting 
tempOrary status to casual labourers as per the parameters of ihe 
schet',ie. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

\frfrt 
/ 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayals for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the yegular vacancies in Group D which would be kept reserved for 
the regularizat ion of the casual workers under the scheme. 

No casual workers, including the applicants, who are in the 
service of the Panchayais on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
{Qr fresh recruits without considering them for the grant of temporary 
s~ s if eligible as per the scheme. 

O? Tié 2 I 

Petitionfile 
I 

ivision Bench of the High Court while allowing the Writ 

by the Administration noticed that another Bench of thi 
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Tribunal in Original Applications.No.1297 &18 of 1998 had rejected an 

identical relief claimed bysome other casual labourers, holding thus:- 

"We have carefully persed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
szibsequentIv by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority, from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cerlUicales. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
u's. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved &v the 
Lalcshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t,17e administraiio/i and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pancha,,vat 
authorities considered it expedieni to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons................... 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of' regularization of the 
applicants are concerned. The anxiety of the UT. Administration to 
prevent misapplic'ation of funds granted to the Village/District 
J?anchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

,ujzt in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

were also dismissed by a common order following the / 	 \\ 	
, 

- i'decik  n 1-nentioned supra This order was also confirmed by the High 

'CouMrd).P.No,35 164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"in view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayais for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration, In such circumstances, the 
order passed by the Tribunal in OA 820 of200i stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

• TE'iaions of power have changed after the last Panchayat elections. Some 

-' oftpers of appointments were cancelled by the successor Committee 

in o'ff these Panchayats. More importantl', fresh engagements are 

:being iliade on political basis and some of the 

disengagernents/retrenchrnents also have political colours. 

j. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of srvices 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire' employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is iurthe conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appeal's for the applicants in some of the 

that once the Administration sanctions 'Grant-in-Aid", it.is 

f 	' 'th.-. '.Panchayat to execute the various works like 	rod 

.f 	'.nsttioi/repair/maintenance, 	water 	supply, 	drainage, 	loc,al 

/ 	. 	 I 

\., 	
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development works, primary ',educatidn, health and •sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after:the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel, has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this. pontext. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this 	Tribunal 	has 	no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter, V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. it is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Pnchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a 'few of them have been working for 

tods ranging between 5 to 10 years 'I here are only very few who have 

: 	 working for 2-3 years or less. Most of them are still continuingpn the 

sis of interim orders passed in these cases 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed: 
119. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical/n 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed, in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of. 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might .have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the inte,vention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages ,on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation/lTl and the like and also those who• have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing speciali2ed skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above i e with less than ten years of service 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 

CGa,dh/ national Rural Employment Guarantee Scheme (MGNREGS 
or short), but not those who come within (a) or (b) above. 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above; disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their p/ace, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be aftcr giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and :the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case, the, scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and, hereagain, fter giving them a nOtice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the 'casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a 'condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be IT!), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing" 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

MT several employees were sought to be disengaged. Understandably, all these 
o N  1 S r, 

ernloyees who faced the threat of disengagement have approached this 

V@nal and those Original Applications are also included in this bunch of 

clas64 It appears that the Administration has also sought to rely on the 



judgment of the I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 1 00 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

onsideration to those employees who have been working on casual basis 

re than a decade or two. Similarly, the plight of those employees 

been working on casual basis for the last S to 10 years is also 

' 	 \ 

( 	
ji? eiu' 4itiable. These employees, in our view, are entitled to get the 
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- 	benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

fulls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees, who have been toiling 

for years together on casual. 'basis, with utmost compassion and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

OrigInal Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, disnthsed. 

The interim ordeis in force as on today shall remain extended till 

April'4,2014. I 
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